Income Tax Appellate Tribunal, Mumbai Benches, Mumbai

Constitution of Benches 08.12.2025 to 11.12.2025

Bench

Court Room Hon’ble President/Vlce-President & Members
Number ' .
G 2 S/Shii Saktijit Dey, Vice-President & Jagadish, AM (except on 8" Dec)
D 3 S/Shri Amit Shukla, JM & Arun Khodpia, AM |
F 4 Smt Beena Pillai, JM & Shri Makarand V Mahadeokar, AM
H&I 5 S/ Shri Vikram Singh Yadav, AM & Sandeep Singh Karhail, JM
A 6 S/Shri Sandeep Gosain, JM & Prabhash Shankar, AM
B 7 Shri O P Kant, AM & Smt Kavitha Rajagopal, JM
C 8 S/Shri N K Choudhry, JM & Bijayananda Pruseth, AM (except on 8t Dec)
J&K 9 S/Shii Pawan Singh, JM & Girish Agrawal, AM
E 11 Shri Anikesh Banerjee, JM & First Available AM
SMC 13 Shri Rahul Chaudhary, JM & Second Available AM
"Constitution of Benches 15.12.2025 to 18.12.2025
Bench | Court Room Hon’ble President/Vice-President & Members
Number : |
1& SMC 1 Justice (Retd.) C V Bhadang, President & Shri Vikram Singh Yadav, AM
G, S/Shri Saktijit Dey, Vice-President & Jagadish, AM

S/Shri Amit Shukla, JM & Arun Khodpia, AM

Smt Beena Pillal, JM & Shri Makarand v Mahadeokar, AM

S/Shri Sandeep Gosain, JM & Prabhash Shankar, AM

Shri O P Kant, AM & Smi Kavitha Rajagopal, JM

S/shri N K Choudhry, JM & Bijayananda Pruseth, AM

o

S/Shri Pawan Singh, JM & Girish Agrawal, AM

W0 (] M| | & Lt N

Shri Anikesh Banerjee, JM & First Available AM

im0 olXx=mnlo

——
—

Shri Rahul Chaudhary, JM & Second Available AM




2

Constitution of Benches 22.12.2025 to 24.12.2025

Bench { Court Room Hon’ble President/Vice-President & Members
Number
I&SMC | -~ 1 Justice (Retd.) C V Bhadang, President & Shri Vikram Singh Yadav, AM . |
D 2 S/Shri Amit Shukla, JM & Arun Khodpia, AM |
A 3 S/Shri Sandeep Gosain, JM & Prabhash Shankar, AM
B 4 Shri O P Kant, AM & Smt Kavitha Rajagopal, JM
C 5 S/Shri N K Choudhry, JM & Bijayananda Pruseth, AM
J&K 8 S/Shri Pawan Singh, JM & Girish Agrawal, AM
E 7 8/Shri Anlkesh Banerjee, JM & Jagadish, AM
F 8 S/Shn Sandeep Singh Karhail, JM & Makarand V Mahadeokar, AM
G&H g Shri Rahul Chaudhary, JM & First Available AM '

Sdi-
[Saktijit Dey]
VICE-PRESIDENT
Dated: 34 December, 2025.
(Hindi version foliows}
Leave

'C’ & 'G' Benches will not function on 8t Dec., 2025 and the cases fixed of C Bench are

adjourned fo 10 Dec and that of ‘G’ Bench are adjourned to 15* Dec., 2025.

Smt. Beena Pillai, M 227 to 24% Dec. 2025

Chamber Work:

S/Shri Saktijit Dey, VP on 8" Dec., 2025 and from 22 to 24t Dec. 2025.
Shri N K Choudhry, JM on 8% Dec., 2025. -
Shri Sandeep Singh Karhail, JM from 15% to 18t Dec., 2025.



INCOME TAX APPELLATE TRIBUNAL
3™ & 4" Floor, Prathishtha Bhavan,
101 Maharshi Karve Marg,
Mumbai -400 020.

NOTICE

“I” Bench is cancelled on 15.12.2025 & 18.12.2025.

“A” Bench is cancelled on 15.12.2025 and cases fixed are
adjourned to 16.12.2025. ‘

“ F » Bench is cancelled w.e.f. 15.12.2025 to 18.12.2025.

“E” Bench is reconstituted as S/Shri Vikram Singh Yadav, AM &
Anikesh Banerjee, JM on 15.12.2025 in Court Room No.9

% G ” Bench is reconstituted as Smt. Beena Pillai, JM 85
Shri Jagadish, AM on 15.12.2025 in Court Room No 2. '

“H ” & “ SMC ” Benches are reconstituted as Shri Rahul
Chaudhary, JM & First Available AM on 15.12.2025 in Court Room
No l11l.

“ SMC ” Bench is cancelled on 18.12.2025.

By order

ASSIST@{:EGISTRAR

_ : P
Mumbai. £
12.12.2025



Income Tax Appellate Tribunal
3 and 4™ Floor, Pratishtha Bhavan, 7{%5‘“”"”
- Oid CGO Building, Maharshi Karve Marg, Azadi
New Marine Lines, Churchgate, Amrit Mahetsav
Mumbai - 400020. '

Date: - 215 November, 2025
: - NQTICE :
Links of the Court Rooms of ITAT, Mumbai Benches for joining thmugh Video Conferencang

from 24.11.2025 to 31 12.2025 - Reg.

Meeting |
Virtual M d
Cor oo i, | MBSt e | umber | U
‘ {Cisco Webex)

Court Room No. 01| https://itatmumbai.my.webex.com/meet/crlinkl | 26443042970 2025
Court Room No. 021 https://itatmumbai.my.webex.com/meet/crlink2 | 26403070356 | 2025
Court Room No. 03| https://itatmumbai.my.webex.com/meet/crlink3 | 26420372186 2025
Court Room No. 04 https://itatmumbal.my.webex.com/meet/criink4 | 26437342438 | 2025
Court Room No. 05 | https://itatmumbai.my.webex.com/meet/crlinks | 26403335893 | 2025
Court Room No. 06| https://itatmumbai.my.webex.com/meet/crlink6 26436339247} 2025
 Court Roormn-No. 07| https://itatmumbai.my.webex.com/meet/crlink7 26402617145 2025
Court Room No. 08| https://itatmumbai.my.webex.com/meet/crlink8 | 26426321450 | 2025
Court Room No. 09| https://itatmumbal.my.webex.com/meet/criink9 | 26439092707 | 2025
Court Room No. 11 |https://itatmumbai.my.webex.com/meet/crlink11] 26443674926 | 2025
Court Room No. 13 https-://itatmumbaf.my.webex.com/meet/crlinkl3 26423753947 | 2025

1. The Counsels can join the Hybrid Court Room through the above- mentzoned Video

Conferencing Links.
:2. Llinks will be open at - least 15 minutes before the commencement of the Bench

_ proceedings. .

3. The links will remain active when the bench is sitting durmg Court hours of the
Tribunal.

4. The Counsels may see the Constitution of Benches, Friday Lists, elc., pubhshed on ITAT
website to ascertain the Court Room in which cases of particular Bench/ Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link. ‘ 7 ,

5. The Counsels /DR appearihg before the Hon'ble Court through Video Conferencing
mode shall follow the dress code, courfesies and pr.otocols that are followed in
physical hearing, as far as possible. ' .

6. The Counsels/DR shall make sure that their internet. Connection, Mtcrophone and
Video Cameras are working. -

7. Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, written submissions etc. should be filed in the mode as
prescribed in the existing {TAT Rules, even if Counsel/DR is appearmg though Virtual

Mode. 7
ASS‘M}H@&—,_



INCOME TAX APPELLATE TRIBUNAL
31 & 4 Floor, Prathishtha Bhavan,
101 Maharshi Karve Marg,
Mumbai -400 020.
NOTICE

Appeals upto the year 2018 fixed before “ A ” to “ G ” Benches & “ SMC ”
Bench are to be treated as Old Appeals and will be taken up for hearing and

disposal on priority basis.

‘Parties are requested not to seek any adjournment in respect of these

appeals, except, under exceptional circumstances,

By order

ASSISTAN%ﬁGISTRAR

Mumbai.

Dated: 12.12.2025



CAUSE LIST OF A BENCH FOR 15-DECEMBER-2025 (MONDAY)

. BENCHWILLNOTFUNCTION
Sri | Appeal Number Az:'rt' Assesseeﬂarhe_ Remarks
1 ‘5213153:4/2024 2016-17 | [A] ANKIT AGARWAL (E-FILE)
2 3381”:_&12025 2012-13 | [A] AUNALT AKBARALI RUPANI (E-FILE)
3 | so70 IMIL’?,I )2025 2007-08 | [A] AGNELO GUSTAVO EUGENIO RODRIGUES (E-FILE)
4 | ssas/mumyaozs | 201819 |[A] AZIZ SULTANALL LALANI | |
5 | csae/mumy2025 | 2017-18 | [A] AZIZ SULTANALT LALANI ' | f
6 5581'/;3:4/2025 2017-18 | [A] AFL PRIVATE LIMITED (E-FILE) - /
7 { oy T s | 20202021 F[Iﬁf ;.EON COMMERGIAL INDIA PRIVATE LIMITED, MUMBAI (E-
8 5554/1\{3:4/2025 201617 | [A] ARLINGTON DEVELOPERS LLP (E-FILE)
9 | 6586/MUM/2025 | 2020-2021 | [A] ADFACTORS PR PRIVATE LIMITED (EFLE) Sho
10| cerommaozs | 201314 |[D] AL INDIA TRANSPORT AGENCY (EFILE) £> 1642.-20257
11 6522/53:4/2025 2014-15 | [D] LOKESH SHANKAR GURNANI (E-FILE) | ] |
12 |CO 208/MUM/2025| 2014-15 | [A] LOKESH SHANKAR GURNANI [ '
| 6632/1\:34/2025 201415 |[A]M/S. ANVIT LAMINATORS P LT~~~ |
14 6636/ Mupy2025 | 201415 | [A] LALBHAT KALIDAS AND COMPANY
15| gesomumyzazs | 202122 | [A] ANIANT ASHOK PARIKH
16 5661,;3:4/2025 2016-17 | [D] ANANTAM (E-FILE)
BEY _sesslnﬂ.uﬁ/zozs 2017-18 | [A] ADITYA BIRLA SUN LIFE AMC LIMITED (E-F1LE)
|18 6667/5{1?4/2025 2017-18 | [A] APARNA BISWAS (E-FILE)

Assi

N

t Registrar| =

2-Dec-2025]



CAUSE LIST OF A BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 5
_srl‘ Appeal Number A;se:': Assescea Name _ | Remarks
B /Nm‘ /2024 | 204415 | [A] ARTI DRUGS LIMITED |
2 4881)555?4]202 4 | 2017-18 | (A AARTI DRUGS LIMITED
3| 4882/,{{1;‘4 /2024 | 201718 | [A] AARTI DRUGS LIMITED |
4 | 4g83 /hmvzoz o | 201617 | [A) AARTI DRUGS LIMITED
5 4906/J5‘:,|/202 o | 201819 | [A] AARTI DRUGS LIMITED
6 | 4907 /hm /2024 | 201920 | [A] AARTI DRUGS LIMITED
7| 4908/%?4 /2024 | 202021 | [A] AARTI DRUGS LIMITED
8 | 4020 /Mrlrﬁq/zoz 4 | 201617 |[D] AARTI DRUGS LTD (E-FILE)
9 | 4o01 [I\}I-{J?VI/ZOM 2015-16 | [D] AARTI DRUGS LTD (E-FILE)
10| 4g5a ,J,E‘:‘,f /2024 | 201415 | [D] AART DRUGS LTD (E-FILE)
1| goe /wﬁvzoz 4 | 2020:21 | [D] AARTI DRUGS LTD (E-FILE) -
12| coeg /nﬁ«vzoz o | 20718 (D] AARTI DRUGS LTD (E-FILE)
13| 5061 /J'L“Wzm 2018-19 | [D] AARTI DRUGS LTD (E-FILE)
114] sosamumyaozs | 201920 | [0] AARTI DRUGS LTD (E-FILE)
15 cocr /hﬂj‘:,l 024 | 201314 [[AA ONE SIZING WORKS (E-FILE)
16 smmnua/zoés 201617 | [A] ARYA SHIP CHARTERERS PRIVATE LIMITED
17{ 6675-,,%,’%' /2025 | 201112 [A] ANJU MANISH GANGAR
18 cpoe /nm/zozs 2012-13 | [A] ANJU MANISH GANGAR (E-FILE)
1191 g677 /h}m j2025 | 201213 | [A] ANIU MANISH GANGAR (E-FILE)
20 TTA 2011-12 | [D] ANCHOR CONSUMER PRODUCTS PRIVATE LIMITED FORMERLY
6682/MUM/2025 KNOWN AS ANCHOR HEALTH AND BEAUTY CARE PVT.LTD (E-FILE)
21 [co 37amum025| 201112 Qe D BeAUTY G T
2| co05 /wllmvzozs 2015-16 | [A] LIBRA NATURAL RESOURCES PRIVATE LIMITED (E-FILE)
2 | goo7 /J{J?a j2025 | 2022°23 | [A] AERO PAC_K PRODUCTS .PRIVATE LIMITED (E-FILE)




CAUSE LIST OF A BENCH FOR lﬁ_nﬁcEMEE&ZQZE_(IUESDA!)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 5

Sd

Assmt.

Appeal Number Year Assessee Name Rejnaﬂts
24 6701/»?1;‘1:4/2025 2018-19 {[A] ADITYA BIRLA SUN LIFE AMC LIMITED (E-FILE) |
25 6702/&’:4 /2025 | 2022:23 | [A] ADITYA BIRLA SUN LIFE AMC LIMITED (E-FILE)
26 | 503 ﬂﬁf\‘q /2025 | 2023-24 | [A] ADITYA BIRLA SUN LIFE AMC LIMITED (E-FILE) |
7| 613 /MIL’:,I /2025 | 201112 | [A] ASHISH N. GUPTA
28| 513 /&AMIZOZ 4 | 2016-17 | [A] ANKIT AGARWAL (E-FILE)
291 336, Il\}l-lrJAWZOZS 2012-13 | [A] AUNALT AKBARALT RUPANI (E-FILE)
30 coro /Jlr;‘rtuzozs | 2007-08 | [A] AGNELO GUSTAVO EUGENIO RODRIGUES (E-FILE)
31 A 2020-2021 | [A] AEON COMMERCIAL INDIA PRIVATE LIMITED, MUMBAI (E-
5381/MUM/2025 IFILE) _
‘32‘ - /;{1?4/2025 2018-19 | [A] AZIZ SULTANALT LALANI
133 5536 /nmuzozs 2017-18" | [A] AZIZ SULTANALT LALANE
34 _5581/,5[&(2025 2017-18 | [A] AFL PRIVATE LIMITEO (E-FILE)
35 | e56q lﬂ& /2025 | 2016-17 | [A] ARLINGTON DEVELOPERS LLP (E-FILE)
36 | gsas /nﬂ:?n/zozs 2020-2021 | [A] ADFACTORS PR PRIVATE LIMITED (E-FILE)
37 GﬁiZIDll;II?MZOZS 2013-14 | [D] ALL INDIA TRANSPORT AGENCY (E-FILE) |
138 6622/Mrtrlfvll2025. 2014-15 {[0] LOKESH SHANKAR GURNANI (E-FILE)
39 {CO 298/MUM/2025| 2014-15 | [A] LOKESH SHANKAR GURNANT
40 6632/Mr{1?4/2025 2014-15 | [A] M/S. ANVIT LAMINATORS P LTD
41| co36/mim /2035 | 201415 |[A] LALBHAY KALIDAS ANO COMPANY
I} BGSO)MTJQ /2025 | 2021-22 | [A] ANJANI ASHOK PARIKH
B geer /hm 2025 | 201617 [0] ANANTAM (E-FILE)
144 6663 /Mrlrjﬁ‘,l j2005 | 2017-18 [ [A] ADITYA BIRLA SUN LIFE AMC LIMITED (E-FILE)
45| coor /J{,ﬁ j2025 | 201718 [[A] APARNA BISWAS (E-FILE) |

1\

nt Registrar
12-Dec-2025
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CAUSE LIST OF A BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 5

Appeal Number

Assmt.
Year

Remarks

ITA 701/MUM/2021

2012-13

[A] AJAY SHANKARLAL MITTAL

ITA 702/MUM/2021

2013-14

[A] AJAY SHANKARLAL MITTAL

A 1680/MUM/2021

2012-13

[D] SHRI AJAY SHANKARLAL MITTAL

ITA 1681/MUM/2021

2013-14

[D] SHRI AJAY SHANKARLAL MITTAL

| AW N

ITA 1084/MUM/2025

2013-2014

[A] AJAY SHANKARLAL MITTAL (E-FILING)

ITA 817/MUM/2021

2012-13

[A] ARFII-_[ANA AJAY MITTAL

ITA 818/MUM/2021

2013-14

[A] ARCHANA AJAY MITTAL

ITA 1085/MUM/2025

2013-2014

[A] ARCHANA AJAY MITTAL (E-FILING)

Wi |~N o

ITA 1678/MUM/2021

2013-14

[D] SMT. ARCHANA AJAY MITTAL

ITA 1679/MUM/2021

2012-13

[D] ARCHANA AJAY MITTAL

J11

ITA 703/MUM/2021

2013-14

[A] ANANYA AJAY MITTAL

12

TTA 1677/MUM/2021

2013-14

[D] SHRI ANANYA AJAY MITTAL

13

ITA 5433/MUM/2024

2020-21

[D] LIGHTHOUSE LEARNING PRIVATE LIMITED (EFLLE)

14

ITA 5744/MUM/2024

2016-17

[D] LARSEN & TOUBRO LIMITED (E-FILE)

15

CO 281/MUM/2024

2016-17

[A] LARSEN AND TOUBRO LIMITED

16

ITA 5433/MUM/2025

2011-12

[D] MSPL LTD (E-FILE)

17

TTA 1827/MUM/2025

AY 2014-15

[A] SURIL GAJENDRA DOSHI (E-FILE)

18

co 290/MUMI2025

2011-12

[A] MSPL LTD

19

ITA 2764/MUM/2025

2017-2018

[A] ASMEETA INFRATECH LIMITED

20

[TA 3544/MUM/2025

2013-14

[A] ADVENTURE GRID & SPORTS PVT LTD

21

[TA 3545/MUM/2025

2014-15

[A] ADVENTURE GRID & SPORTS PVT LTD -~

22

ITA 5281/MUM/2025

2026-27

[A] MAKING THE DIFFERENCE- FOUNDATION (E.FILING)

ITA 5294/MUM/2025

2018-19

[A] LIC HOUSING FINANCE LIMITED (E-FILE)




CAUSE LIST OF A BENCH FOR 18-DECEMBER-2025 (THURSDAY)

-BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 5

Appeal Number

Assmt.
Year

Assessee Name

ITA
2312/MUM/2025

2016-20

[A] ASHA SHIVDASANI (E-FILE)

ImA
4823/MUM/2025

2018-19

[A] LAKSHACHANDI HOUSING AND INFRASTRUCFURE PRIVATE
{LIMITED (E-FILE) - |

ITA
4826/MUM/2025

2015-16

[A] LYNTON MARIO DSOUZA (E-FILE)

CITA

2010-11

[A] ABDUL WAJID ABDUL REHMAN SHEIKH (E-FILE)

-4850/MUM/2025

ITA
4858/MUM/2025

| 2015-16

[A] LALIT NATHMAL SHAH (E-FILE)

ITA

4884/MUM/2025 |

2013-14

[A] ARFEEN MOZAFFAR KHAN (E—FILE)

" TTA
4933/MUM/2025

2012-13

[A] ANUH PHARMA LIMITED

ITA
5013/MUM/2025

2016-17

[A] ANUH PHARMA LIMITED

ITA
5383/MUM/2025

2015-16

[D] LEON REALTORS PVT LTD (E-FILE)

10

ITA
5414/MUM/2025

2016-17

[D] LEON REALTORS PRIVATE LTD (E-FILE)

11

ITA
5395/MUM/2025

2006-07

[A] ARUNKUMAR JAYANTILAL MUCHHALA (E-FILE)

12

ITA

2007-08

[A] ARUNKUMAR JAYANTILAL MUCHHALA (E-FILE)

13

5396/MUM/2025
' ITA
5397/MUM/2025

2008-09

[A] ARUNKUMAR JAYANTILAL MUCHHALA (E-FILE)

14

ITA
5398/MUM/2025

2009-10

[A] ARUNKUMAR JAYANTILAL MUCHHALA (E-FILE)

15

. TTA
5399/MUM/2025

2010-11

[A] ARUNKUMAR JAYANTILAL MUCHHALA (E-FILE)

16

ITA
5400/MUM/2025

2011-12

[A] ARUNKUMAR JAYANTILAL MUCHHALA (E-FILE)

17

ITA
5235/MUM/2025

2018-19

[A] AISHWARYA RAI BACHCHAN

18

ITA
5402/MUM/2025

2018-19

[D] AISHWARYA RAI BACHCHAN (E-FILE)

19

ITA
5236/MUM/2025

2020-21

[A] AISHWARYA RAT BACHCHAN

oh

nt Registrar|
2Z-Dec-2025

5
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CAUSE LIST OF B BENCH FOR 15-DECEMBER-2025 (MQNDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 6

Srl

Appeal Number

Assmt.
Year

Assessee Name

-'Remarks

ITA 2348/MUM/2002

1995-97

(D) BOARD OF CONTROL FOR CRICKET IN INDIA

ITA 2695/MUM/2018

2009-10

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

ITA 2696/MUM/2018

2011-12

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

TTA 2697/MUM/2018

2009-10

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

TTA 2698/MUM/2018

2010-11

[A] THE BOARD OF CONTROL FOR CRICKET IN INIDIA

TTA 2699/MUM/2018

2011-12

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

~N T vl WIN

ITA 2700/MUM/2018

2012-13

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

ITA 2701/MUM/2018

2013-14

[A) THE BOARD OF CONTROL FOR CRICKET IN INDIA

TTA 2702/MUM/2018

2014-15

[A} THE BOARD OF CONTROL FOR CRICKET IN INDIA

10

ITA 6844/MUM/2018

2015-16

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

11

TTA 6850/MUM/2018

2010-11

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

12

TTA 5858/MUM/2019

2016-17

{A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

13

TTA 1855/MUM/2023

2018-19

[A) THE BOARD OF CONTROL FOR CRICKET IN INDIA

14

TTA 1856/MUM/2023

2019-20

[A) THE BOARD OF CONTROL FOR CRICKET IN INDIA

15

ITA 1984/MUM/2020

2017-18

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

16

TTA 3457/MUM/2023

2021-22

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

17

ITA 7202/MUM/2013

2015-16

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA

18

TTA 3774/MUM/2023

2014-15

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED APPEAL)

19

ITA 3775/MUM/2023

2013-14

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED APPEAL)

20

TTA 871/MUM/2024

2018-19

[A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

21

ITA 3920/MUM/2023

2014-15

{D] BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

22

T7A 3921/MUM/2023

2013-14

[D] BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)

23

TTA 3458/MUM/2023

2020-21

{A] THE BOARD QF CONTROL FOR CRICKET IN INDIA (E-FILED)

24

IT(SS)A
2871/MUM/2025

2012-13

[A] BECHAR RAGHVII PATEL (E-FILE)

25

IT{SS)A
3208/MUM/2025

20156-17

[A] BECHAR RAGHAVJI PATEL (E-FILE)

26

IT(SS)A
3209/MUM/2025

2019-20

[A] BECHAR RAGHAVII PATEL (E-FILE)

27

TT(SS)A
2872/MUM/2025

2015-16

{A} BECHAR RAGHVJI PATEL (E-FILE)

28

ITA 2972/MUM/2025

2019-20

[D] BECHAR RAGMAV]I PATEL (E-FILE)

29

IT(SS)A

3418/MUM/2023

2014-15

[A] BECHAR RAGHAV)] PATEL




CAUSE LIST OF B BENCH FOR 15:DECEMBER-2025 (MONDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 6

Sr]

Apgpeal Number

Assmt,
Year

Assessee Name

Remarks

30

IT(SS)A
3251/MUM/2025

2018-19

[A] RAGHU MADEVA PATEL (E-FILE)

31

IT(SS)A
3250/MUM/2025

2015-16

[A] RAGHU MADEVA PATEL (E-FILE)

32

ITA 4060/MUM/ 2025

2019-20

[D] PANKAJ RAGHUY PATEL (E-FILE)

33

ITA 4061/MUM/2025

2018-20

[D] NISHIT BECHAR PATEL (E-FILE)

34

ITA 4062/MUM/2025

2019-20

[D] HIREN BECHAR PATEL (E-FILE)

35

IT(SS)A
3240/MUM/2025

2019-20

[A] ANKIT BECHAR PATEL (E-FILE)

36

IT(SS)A
3248/MUM/2025

2019-2¢

[A] HIREN BECHAR PATEL (E-FILE)

37

CO 146/MUM/2025

2016-17

[A] NILKAMAL CRATES AND CONTAINERS (E-FILE)

38

ITA 3763/MUM/2025

2016-17

[D] NILKAMAL CRATES & CONTAINERS (E-FILE)

39

ITA 5039/MUM/2024

2009-10

[D] BHERULAL CHUNNILAL JAIN (E-FILE)

40

ITA 2300/MUM/2025

2014-15

[A] MS, NEETI BHANDARI

41

ITA 3755/MUM/2025

2017-18

[A] BALAJT BULLIONS AND COMMODITIES INDIA PRIVATE LIMITED

42

ITA 3915/MUM/2025

2017

IFILE)

(D] BALAJI BULLIONS AND COMMODITIES INDIA PRIVATE LIMITED (E-

43

ITA 4411/MUM/2025

2012-13

[A] BALGOPAL HOLDINGS AND TRADERS LIMITED

ITA 6605/MUM/2025

2017-2018

[A] BOMBAY TYRES (E-FILE)

45

ITA 6606/MUM/2025

2017-2018

[A] BOMBAY TYRES (E-FILE)

46

ITA 6607/MUM/2025

2017-2018

[A] BOMBAY TYRES (E-FILE)

47

ITA 6608/MUM/2025

2017-18

[A] BOMBAY TYRES (E-FILE)

W)

int Reglstra,

,\J/ 12-Dec-20




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 16-DECEMBER-2025 (TUESDAY)
BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

AND HON'BLE MS, KAVITHA RAJAGOPAL, JUDICIAL MEMBER °

IN COURY ROOM 6

Srl

Appeal Number

Assmt.

Year

Assessee Name

Remarks

ITA 7248/MUM/2025

2014-15

[A] NOVA EI.EVATORS PRIVATE LIMITED (E-FILE)

ITA 5430/MUM/2025

2017-18

[A] NEO ITURKAA ENTERPRISES (E-FILE)

TTA 5434/MUM/2025

2011-12

[D] BRANDZSTORM INDIA MARKETING PRIVATE LIMITED (E-FILE)

AW N

ITA 6760/MUM/2025

2014-15

[A] NUVAMA WEALTH MANAGEMENT LIMITED (E-FILE)

w

ITA 6761/MUM/2025

20135-16

[A} NUVAMA WEALTH MANAGEMENT LIMITED (E-FILE)

ITA 6775/MUM/2025

2021-22

[A] NIKET SOHANLAL JAIN

ITA 6811/MUM/2025

2020-2021

(D] BHAVESH RANCHHODDAS MADIAR (E-FILE)

ITA 6829/MUM/ 2025

2015-16

[A] NIMISH VIVEK JUVEKAR

olalglo

ITA 6875/MUM/ 2025

2006-07

{A] BERMACO ENERGY SYSTEM LIMITED

TTA 6876/MUM/2025

2007-08

[A] BERMACO ENERGY SYSTEM LIMITED -

i1

ITA 6877/MUM/ 2025

2008-09

[A] BERMACO ENERGY SYSTEM LIMITED

12

ITA 6878/MUM/2025

2009-10

{A] BERMACO ENERGY SYSTEM LIMITED

13

ITA 5138/MUM/2025

2017-18

{A] SANSKRUTI VISTARAK SANGH

14

ITA 5139/MUM/2025

2013-14

[A] SANSKRUTT VISTARAK SANGH

15

ITA 5266/MUM/2025

2017-18

[D] BHAVINI KARTIK MEHTA

16

ITA 5319/MUM/2025

2018+19

{A] BAJAJ INTERNATIONAL REALTY PRIVATE LIMITED

17

TTA §320/MUM/2025

2018-19

[A] BAJAJ INTERNATIDNAL REALTY PRIVATE LIMITED

i8

TTA 5321/MUM/2025

2016-17

[A] BAJAY INTERNATIONAL REALTY PRIVATE LIMITED

‘m%th;gbstrar
v ¥2-Dec-2025)



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 6
Srl| Appeal Number A::;:_t' Assessee Name Remarks
1 (ITA 5746/MUM/2024] 2017-18 |[D] BHASIN PROPERTIES AND DEVELOPERS PVT LTD (E-FILE)
2 |TTA 4723/MUM/2025| 2017-18 |[A] BHASIN PROPERTIES AND DEVELOPERS PRIVATE LIMITED
3 |ITA 5048/MUM/2024| 2010-11 | [D] SHRI NITESH C. KOTHARI (E-FILING)
4 | cO89/MUM/2025 | 2010-11 |[A]SHRI NITESH C KOTHARI (E-FILE)
5 | MAs31/MUM/2025 | 2016 | [D] SHRI BISHAN JUGRAJ JAIN (E-FILING)
6 |ITA 3700/MUM/2025] 2013-14 |[A] BHARAT RAJA PATIL (E-FILE)
7 |ITA 4239/MUM/2025| -2013-14 | [A] VISHWAJEET RAJA PATIL (E-FILE)
8 |ITA 4617/MUM/2025| 2011-12 |[A] NIHITA FINANCIAL SERVICES PRIVATE LIMITED
9 |ITA 6880/MUM/2025| 2013-14 | [A] NOBEL BIOCARE INDIA PRIVATE LIMITED
10 |ITA6881/MUM/2025] 2020-21 |[A] NOBEL BIOCARE INDIA PRIVATE LIMITED
11 [ITA 1224/MUM/2015) 2009-10 |[A] M. ABBAS & CO, (RM)
12 |ITA 2676/MUM/2025] 2017-18 |[A] BAJAJ CONSULTANTS PRIVATE LIMITED (E-FILE)
13 {ITA 2677/MUM/2025| 2013-2014 | [A] SAVITA HOMEMAKERS LLP (E-FILE)
14 |ITA 2678/MUM/2025| 2014-2015 | [A] SAVITA HOMEMAKERS LLP (E-FILE)
15 |ITA 2679/MUM/2025| 2015-2016 |[A] SAVITA HOMEMAKERS LLP (E-FILE)
16 |ITA 3585/MUM/2025| 2016-17 | [A] NIVRUTTI PANDURANG BHOR
17 |ITTA 5302/MUM/2025( 2016-17 | [D] BAJAJ FINSERV LIMITED (E-FILE)
18 )ITA 5091/MUM/2025) 2016-17 [[A] BAJA) FINSERY LIMITED
19 |ITA 5220/MUM/2025( 2016-17 | [A) BHAVIKA RAVI SUKHLIA

A\

nt Registran
12-Dec-2025)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 18-DECEMBER-2025 (THURSDAY)
BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER
IN COURT ROOM &6

sH| Appeal Number | “";:'a“rt- Assessee Name Remarks
1 |ITA2007/MUM/2013| 2008-10 | [A] NV REALTY P, LTD |
2 [TTA 1648/MUM/2013|  2009-10 | [D] NV REALTTY PLTD

3 |mA2079/MuM/2024] 2011-12 | (D] NARESH BABUBHAT MEMTA (E-FILLING)

4 |ITA 2085/MUM/2024| 2011-12 |[D] NARESH BABUBHAT MEHTA (E-FILLING)

5 (ITA5043/MUM/2025| 2022-23 |[A] NIDHI SIDDHARTH KEJRIWAL

6 |ITA 6895/MUM/2025| 2014 Pﬁfﬁ?ﬁéﬂ;"‘éﬁ?‘ POLICE KARMACHARE SAHAKARI PATSANSTHA

7 | ee96/MumM/2025| 2015 memggm%“ POLICE KARMACHARI SAHAKARI PATSANSTHA

8 (ITAgos7/MUM/2025| 2016 @3%“;’}'%’;‘3‘ POLICE KARMACHART SAHAKARI PATSANSTHA

9 |ITA6898/MUM/2025| 2017 m%sﬁ”ﬁg%”g POLICE KARMACHAR] SAHAKARI PATSANSTHA

10 | ITa 6899/MUM/2025] 2020 ﬁﬁ%?ﬁé????‘é’ﬁ??‘ POLICE KARMACHARI SARAKAR] PATSANSTHA

11 |Ima ss0oMum/2025| 2022 [[A] 3%“;‘;‘2‘;}‘:2‘)” POLICE KARMACHARI SAHAKARI PATSANSTHA

12 |ITA 6912/MUM/2025] 2018-2019 [ [A] BHARAT KUMAR MALI (E-FILE)

13 | ITA 6913/MUM/2025 2019-2020 | [A] BHARAT KUMAR MALT (E-FILE)

14 ITA 2117/MUM/2025| 2014-15 | [D] BALAJI TRUST (E-FILE)

15 | CO 110/MUM/2025 | 2016-17 |[A] BALAJI TRUST

16 |ITA 2118/MUM/2025| 2015-16 | [D] BALAJI TRUST (E-FILE)

17 (ITA 2170/MUM/2025( 2016-17 | [D] BALAYI TRUST (E-FILE)

18 |ITA 2171/MUM/2025| 201819 | (D] BALAJI TRUST (E-FILE)

19 |ITA 2172/MUM/2025| 201920 |[D] BALAJI TRUST

20 [ITA 5135/MUM/2025| 2011-12 | [A] SOHAMS FOUNDATION ENGINEERING PRIVATE LIMITED

21 |ITA 5307/MUM/2025| 2013-14 |[D] MENTOR CAPITAL LIMITED (E-FILE)

22 |1TA 5311/MUM/2025|  2014-15 | [D] MENTOR CAPITAL LIMITED (£-FILE)

23 |17A 5312/MUM/2025]  2015-16 | [D] MENTOR CAPITAL LIMITED (E-FILE)

nt Registrarl

12-Dec-20




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES ]
CAUSE LIST OF C BENCH FOR 15-DECEMBER-2025 (MONDAY)
BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER
IN COURTROOM 7

Srl | Appeal Number [Assmt. Year Assessee Name Remarks

[A] LUPIN INVESTMENT PRIVATE LIMITED (FORMERLY KNOWN AS PRANIK .
1 | ITA 6455/MUM/2016 2010-11 L ANDMARK ASSOCIATES (SINCE DISSOLVED/SUCCEEDED THROUGH "RAHAS 1

MERCANTILE PRIVATE LIMITED )
2 | 1TA 7042/MUM/2016 2010-11 &d;&i;gm&%ﬂ;NT PVT LTD (EARLIER KNOWN AS PRANIK
3 | ITA542/MUM/2019 | 2001-02 |[A] CHANDRIKA TAPURIAH (RM)
4 ITA 543/MUM/2019 2002-03 [Al CHANDR_IKA TAPURIAH (RM)
5 | ITA 544/MUM/2019 20001-02 | [A) CHANDRIKA TAPURIAH (RM)
6 | ITA545/MUM/2019 | 2006-07 |[A] CHANDRIKA TAPURIAH (RM)
7 | ITA 3649/MUM/2025 | 2012-13 | [A] SPARK GEMS (£-FILE)
8 | ITA 3650/MUM/2025 2012-13 [A] SPARK GEMS (E-FILE)}
9 | ITA 3677/MUM/2025 2014—15 [A] MULTI VENTURE INFOTECH PVT LTD. (E-FILE)

‘ 10 | ITA 3810/MUM/2025 2021-22 [D] CFM ASSET RECONSTRUCTION PRIVATE LIMITED‘(E—FILE)
11 | ITA3821/MUM/2025 | 2022-23 | [D] CFM ASSET RECONSTRUCTION PRIVATE LIMITED (E-FILE)
12 | ITA4523/MUM/2025 | 201314 | [A] PLUS BKSP TOLL LTD
13 | ITA 4525/MUM/2025 2012-13 [A] PLUS BKSP TOLL LTD
14 | ITA 5614/MUM/2025 2016-17 [A] CHETAN SHANTILAL KAPADIA )
15 | ITA 5693/MUM/2025 2013-14 [D] PFIZER LIMITED (E-FiLE)-
16 | €O 306/MUM/2025 | 2013-14 | [A) PFIZER LIMITED
17 | ITA 6565/MUM/2025 | 2016-17 |[A) CHELMSFORD DEVELOPERS LLP (E-FIL.E)
Aggtint opisemd




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 16-DE BER-2025 (TUESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 7

SH | Appeal Number |Assmt. Year Assessee Name Remarks
IT(SS)A

L[ s12/Mum2025 201617 | [A] DIA INFRATECH (E-FILE)
IT(SS)A 5 .

2 1 og13MUM/2025 2017-18 | [A] DIA INFRATECH (E-FILE)

3 ITSSA 201112 | [A] RAPID INFRATECH PVT, LTD. (E-FILE)

2814/MUM/2025 it

IT(SS)A ] ]

4 | ,815/MUM/2025 2012-13 | [A] RAPID INFRATECH PVT. LTD. (E-FILE)
IT(SS)A . .

5| 2816/MUM2025 2013-14 | {A] RAPID INFRATECH PVT. LTD, (E-FILE)
IT(SS)A .

6 | 2817/MUM /2025 2014-15 | [A] RAPID INFRATECH PVT. LTD. (E-FILE) '
IT(SS)A . o

7| 2873/MOM/2025 2016-17 | [A] DHARMIK STRUCTURE (E-FILE)
IT(SS)A .

8 | sg7a/MUM2025 | 2017-18  |[A] DHARMIK STRUCTURES (E-FILE)
IT(SS)A .

9 | 875/MUM/2025 2018-19 | [A} DHARMIK STRUCTURES (E-FILE)

' IT(SS)A .
10 1 3ou1/MUM/2025 2016-17 | [A] PARAM PROPERTY DEVELOPERS (E-FILE)
11 IT(SS)A 2017-18 | [A] PARAM PROPERTY DEVELOPERS {E-FILE)
3242/MUM/2025

12 | ITA 3243/MUM/2025 | 2020-21 |[A] PARAM PROPERTT OEVLOPER (E-FILE)
IT(SS)A ]

131 3244/MUM/2025 2017-18 | [A] SHREE SAHJANANO ENTERPRISE {E-FILE)
IT(SS)A i )

141 345/MUM/2025 2018-19 | [A) SHREE SAHJANAND ENTERPRISE (E-FILE)
IT(sS)A ' :

15| 3546/MUM/2025 2019-20 | [A] SHREE SAHJANAND ENTERPRISE (E-FILE)
IT(55)A .

16 | 3300/MUM/2025 201415 [ [A] PRIOE INFRASTRUCTURE (E-FILE) .
IT(SS)A .

171 3310 /MUM/2025 2015-16 |[A] PRIDE INFRASTRUCTURE (E-FILF)

18 | ITA 3681/MUM/2025 | 2017-18 | [A] MAHESH NARSINGHANI (E-FILE) '

19 { ITA 4493/MUM/2025 | 2011-12 | [A] PRIME HYGIENE PAPERS PRIVATE LIMITED

20 | ITA 6624/MUM/2025 |  2020-21 | [A] INGLORIOUS FILMS LLP (E-FILE}

=

h

nt Registrar|
2-Dac-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)
BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 7

S| Appeal Number |Assmt. Year Assebsee Name Remarks
1 |1TA3199/MUM/2025 | 2011-12 | [D] SUREKHA ARVIND JAIN (E-FILE)
2 | ITA3203/MUM/2025 | 2014-15 | [D] SUREKHA ARVIND JAIN (E-FILE)
3 [ITA 3247/M_UM/2025 2015-16 [D} SUREKHA ARVIND JAIN (E-FILE)
4 | ITA 5122/MUM/2025 2016-17 | [A} CHIRANILY SINGH (E-FILE}
5 [ ITA6219/MUM/2025 | 201516 |[D] THE PHOENIX MILLS LIMITED (E-FILE)
6 | ITA 6220/MUM/2025 2016-17 [D] Tl;lE PHOENIX MILLS LIMITED (E-FILE)
7 | ITA 6221/ MUM/‘2025 2017-18 (D] THE PHOENIX MILLS LTD (E-FILE)
8 | ITA 6222/MUM/2025 2018-19 [D] THE PHOENIX MILLS LTD. (E-FILE)
9 | ITA 6223/MUM/2025 2020-21 D] THE PHOENIX MILLS LTD. (E-FILE)
10 | ITA 6224/MUM/2025 2021-22 [D] THE PHOENIX MILLS LTD {E-FILE)
11 | ITA 6225/MUM/2025 | 2022-23 [ [D] THE PHOENIX MILLS LTD. (E-FILE)
12 | ITA 6712/MUM/2025 2022-23 [A] PRAVAHAN VENTURES LLP
13 | ITA 6718/MUM/2025 |  2021-22 [D] PRASHASTI ENTERPRISE -
14 | ITA 6719/MUM/2025 | 202227 | [D] PRASHASTI ENTERPRISE i
15 | ITA 6725/MUM/2025 2012-i3 - {[A] PMS EXPORTS PRIVATE LIMITED
16 | ITA6840/MUM/2025 | 2017-18 | [A] M/S. PETROMINE AUTO SERVICES (E-FILE)
17 | ITA 6850/MUM/2025 | 2017-18 | [A] PRAKASH JEWELLERS (E-FILE)

»

A@' & Registrar
1R-Dec-2025|




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF C BENCH FOR 18-DECEMBER-2025 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND

HON'BLE BLIAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 7

sd ' Appesal Number Assmt. Year Assessee Name Remarks
1 ITA 5845/MUM/2025 2014-15 [A} COWTOWN INFOTECH SERVICES LTD
2 ITA 6035/MUM/2025 201617 {A] CITIZEN CREDIT CO.OPERATIVE BANK LTD.
3 ITA 6036/MUM/ 2025 201617 | [A] CITIZEN CREDIT CO.OPERATIVE BANK L.
4 ITA 6037/MUM/2025 2016-17 {A] CITIZEN CREDIT CO.OPERATIVE BANK LTD. v
5 174 6038/MUM/ 2025 2016-17 [Al CITIZEN CREDIT CO.OPERATIVE BANK LTD.
6 ITA £039/MUM/2025 2016-17 . | [A} CITIZEN CREDIT CO.OPERATIVE BANK LTD.
7 TTA 6040/MUM/ 2025 2016-17 [A] CITIZEN CREDIT CO.OPERATIVE BANK LTD.
8 ITA 6041/MUM/2025 2016-17 [A] CITIZEN CREDIT CO.DPERATIVE BANK LTD.
9 TTA 6042/MUM/2025 2016-17 {A] CITIZEN CREDIT CO.OPERATIVE BANK LTD.
10 | ° TTA 6385/MUM/2025 2018-20 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (SAHAR BRANCH]
11 ITA 6386/MUM/2025 2017-18 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD
12 TVA 6387/MUM/2025 2017-18 [A] CITIZENCREDIT CO-OPERATIVE BANK LIMITED (MANORI BRANCH)
13 ITA 6388/MUM/2025 2017-18 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (MULUND BRANCH)
14 1TA 6389/MUM/2025 2019-20 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD {(AMBOLI BRANCH)I
15 ITA £390/MUM/2025 2019-20 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (COLABA BRANCH)
16 ITA 6391/MUM/2025 2018-19 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (CHEMBUR BRANCH)
17 TVA 6392/MUM/2025 2018-19 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (MALAD BRANCH)
18 ITA 6393/MUM/2025 2018-19 [AJ CITIZEN CREDIT CO-OPERATIVE BANK LTD (VAKOLA BRANCH)
19 ITA 6304/MUM/2035 2019-20 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD(KALINA BRANCH}
bl ITA 6305/MUM/2025 2019-29 [A} CITIZEN CREDIT CO-OPERATIVE BANK LTD { VIKHROLI BRANCH)
21 ITA 6396/MUM/2025 2018-19 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (VIKHRDLI BRANCH) N
2 | ITA6397/MUM/2025 201718 | [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (VIKHROLI BRANCH) i
23 ITA 6398/MUM/2025 2017-18 [A] &ITIZEN CREDIT CO-OPERATIVE BANK LTD (GOREGAON BRANCH)
24 ITA 6399/MUM/2025 2017-18 (A} CITIZEN CREDIT CO-GPERATIVE BANK LTD (KALINA BM}
25 TTA 6400/MUM/2025 01819 | [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (KALINA BRANGH]
26 ITA 6401/MUM/2025 2019-20 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD ( MAHAKALT BRANCH)
27 ITA 6402/MUM/2025 2018-19 [A] CIVIZEN CREDIT CO-OPERATIVE BANK LTD (KURLA BRANCH)
28 ITA 6403/MUM/2025 2015°20 {A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (GOREGAON BRANCH)
29 ITA 6404/MUM/2025 2018-1% [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD (GOREGADN BRANCH)
30 | ITA6405/MUM/2025 201716 | TA] CITIZEN CREDIT CO-OPERATIVE BANK LTD
31 ITA 6406/MUM/ 2025 2019-20 [A] CITIZEN CREDIT CO-DPERATIVE BANK LTD
32 ITA 6407/MUM/ 2025 2017-18 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD
33 ITA 6408/MUM/ 2025 201819 [A] CITIZEN CREDIT CO-OPERATIVE BANK LTD
34 ITA 6409/MUM/2025 2019-20 fA] CITIZENCREDIT CO OPERATIVE BANK LIMITED
35 | ITAG410/MUM/2025 2017-18 | [A} CITIZENCREDIT CO OPERATIVE BANK LIMITED
36 ITA 6411/MUM/2025 2019-20 [A} CITIZENCRED]T CO QPERATIVE BANK LIMITED
37 | ITAGAL2/MUM/2025 2019-20  |[A} CITIZENCREDIT CO DPERATIVE BANK LIMITED, DADAR BRANCH
38 ITA 6413/MUM/2025 2019-20 [A] CITIZENCREDIT CO OPERATIVE BANK LIMITED
39 ITA 6414/MUM/ 2025 2017-18 {A] CITIZENCREDIT CO OPERATIVE BANK LIMITED( FOUR BUNGALOWS BRANCH) *




CAUSE LIST OF L RENCH FOR 18-DECEMB8ER-2025 (THURSDAY),
BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER !
IN COURT ROOM 7
Sl Appeal Number Assmt, Yoear Assessee Name Remarks
40 ITA 6415/MUM/ 2025 2017-18 [A] CITIZENCREDIT CO OPERATIVE BANK LIMITED({ DADAR BRANCH)
n TTA 6416/MUM/2025 2018-19 [A] ATIZENCREDIT CO OPERATIVE BANK LIMITED
42 ITA 6417/MUM/ 2025 2017-18 [A] CITIZENCREDIT CO OPERATIVE BANK LIMITED , CHEMBUR BRANCH
43 ITA 6418/MUM;/2025 2018-19 [A} CITIZENCREDIT CO OPERATIVE BANK LIMITED (BYCULLA BRANCH)
4 ITA B419/MUM/2025 2015-20 [A] CITIZENCREDIT CO OPERATIVE BANK LIMITED {(CHEMBUR BRANCH)
45 ITA 6420/MUM/2025 201819 [[A] CITIZENCREDIT CO-OPERTIVE BANK LIMITED (COLABA BRANCH)
46 ITA 6921/MUM/2025 2018-19 [A] CITIZENCREDIT CO OPERATIVE BANK LIMITED (AMBOLI BRANCH)
47 ITA 6422/MUM/ 2025 2017-18 {A] CITIZENCREDIT CO OPERATIVE BANK LIMITED (AMBOLI BRANCH)
48 ITA 6423/MUM/2025 2019-20 [A] CITIZENCREDIT CO OPERATIVE BANK LIMITER (BYCULLA BRANCH)
49 TTA 6424/MUM/2025 2017-18 [A] CTTIZENCREDIT CO OPERATIVE BANK LIMITED (BYCULLA BRANCH)
50 lTA 6425/MUM/2025 2017-18 [A] CITIZENCRERIT 0O OPERATIVE BANK LIMITED { SANTACRUZ BRANCH)
51 ITA 6426/MUM/2025 201819 [A] CITIZENCREOIT QO OPERATIVE BANK LIMITED (SANTACRUZ BRANCH)
52 ITA 6427/MUM/2025 201819 [A} CITIZENCREDIT CO OPERATIVE BANK LIMITED (MULUND BRANGH)
53 ITA 6428/MUM/2025 2019-20 [A] CITIZEN CREDIT TO OPERATIVE BANK LIMITED { MULUND BRANCH) ¢
54 ITA 6429/MUM/2025 201%-20 4] ICITIZB\ICRED]T CO-OPERATIVE BANK LIMITEO (MANORI BRANCH)
55 ITA 6430/MUM/ 2025 2018-19 | [A} CIVIZENCREDIT CO-OPERATIVE BANK LIMITED (MANORI BRANCH)
56 ITA 6431/MUM/2025 2017-18 [A] CITIZENCREDIT CO-OPERATIVE BANK LIMITED (HILL ROADYBRANCH)
57 ITA 6432/MUM/2025 2018-19 [A] CITIZENCREDIT CO-OPERATIVE BANK LIMITED (HILL ROAD BRANCH)
58 ITA 6433/MUM/2025 2015-20 [A] CITIZENCREDIT CO-OPERATIVE BANK LIMITED (HILL ROAD BRANCH)
59 ITA 6434/MUM/2025 201920 [A] CITIZENCRECIT CO OPERATIVE BANK LIMITEQ (KULA BRANCH) '
60 ITA 6435/MUM/2025 2017-18 [A} CITIZENCREDIT CO-OPERATIVE BANK LTD (MARCL BRANCH)
61 |  ITA6436/MUM2025 201813 |[A] CITIZENCREDIT CO-OPERATIVE BANK LIMITED [MAROL BRANCH)
62 ITA 6437/MUM/2025 2019-20 [A] CITIZENCREDIT C-OPERATIVE BANK LIMITED (MAROL BRANCH) -
63 ITA 6438/MUM/2025 2017-18 [A] CITIZENCREOIT CO-OPERATIVE BANK LIMITED (MAHIM BRANCH)
64 ITA 6439/MUM/2025 2018-19 [A] CITIZENCREDIT CO-OPERATIVE BANK LTD (MAHIM BRANCH)
&5 TTA 6440/MUM/2025 2018-20 [A] CITIZENCREDIT CO-OPERATIVE BANK LIMITED (MAHIM BRANCH)
66 TTA 6441/MUM/2025 2018-19 [A] CITIZENCREDIT CO OPERATIVE BANK LIMITED (FOUR BUNGALOWS BRANCH)
67 ITA 6442/MUM/2025 2017-18  }{A] CITIZENCREDIT CO-OPERATIVE BANK LIMITED (SAHAR BRANCH)
68 ITA 5543/HUM/2025 2014-15 [A] CHHAYA KETAN MEHTA (E-FILE)
69 ITA G548/MUM/2025 2014-15 {A] PRAKASH DEVIDAS
70 ITA 6560/MUM/2025 2018-19 {D] PITAMBAR TEYANDAVIOA (E-FILE) 1
pil ITA 6618/MUM/2025 2014-15 {D] PUNEET KISHOR LAHRANI (E-FILE)
72 ITA 6619/MUM/2025 2015-16  [[D] PUNEET KISHOR LAHRANI (E-FILE}
73 CO 294/MUM/2025 2014-15 [A] PUNEET KISHOR LAHRANI
74 CO 293/MUM/2025 2015-16 [A] PUNEET WISHOR LAHRANI
75 ITA 6637 /MUM/2025 01314 [A] M/S. CENTRIX TECHNOLOGIES PRIVATE LIMITED

&

nt Registra
12-Dec-202.




INCOME TAX APPELLATE TRIBUNAL; MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON’'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl | Appeal Number A::'::‘ Assessee Name Remarks
1 [ITA 751/MUM/2024 2014;15 [D] MAHAVEER SUKHANRAJ KAWAR (E-FILED)

2 |ITA 872/MUM/2024| 2015-16 |[A] MAHAVEERCHAND SUKANRAJ KAWAR (E-FILED)

3 |ITA 873/MUM/2024| 2014-15 | [A] MAHAVEERCHAND SUKANRAJ KAWAR (E-FILED)

4 |ITA 578/MUM/2025) 2011-12 | (D] DILIP GOVIND RATHOD (E-FILING)

5 | oag/MuM2025 | 201314 | [D] MEGHDOOT ENTERPRISES (E-FILE)

6 | 3635 /Mr'_r;:d /2025 | 2020-21 | [A] ROHAN LANDSCAPE PRIVATE LIMITED

2 . /MFS:‘W 2025 | 202021 | [A] RAHUUL SHAw

8 | 3588 /Mr{,?q /2025 | 201617 | [D] REENA RATNESH JAIN (E-FILE)

. /MIE’:‘W 12025 | 201516 | [A] MURTUZA KOTHARI

10| cya /J{,‘:q 12025 | 201819 | [A] DARPAN HIRALAL MEHTA '

TR jﬂ‘mms 201920 | [A] DARPAN HIRALAL MEHTA \
12| ogrmmacas | 201516 | [A] DURGA VIJAYKUMAR LAKHAN

13 e erLTJAMQ - 2016-17 | [A] DURGA VIJAYKUMAR LAKHANI

14 | o, /Jf& 12025 2017-18 | [A] MSL DRIVELINE SYSTEMS LIMITED

15 | caa ﬂﬁ‘;‘ /2005 | 2013-14 | [A] MC COY DRUGS PRIVATE LIMITED

16 6464 /Mr:'& /2025 2013-14 | [A] MADHUKAR TALWALKAR HUF (E-FILE)

17| cagr ”ﬁd 2025 | 201415 | [A]RAKUMAR (E-FILE) ‘

nt Registran
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CAUSE LIST OF D BENCH FOR 16-DECEMBER-2025 (TUESDAY)
BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srt | Appeal Number A:::’rt‘ Assessee Name Remarks
1 {SA 133/MUM/2025( 2012-13 |[A] DEEPAK KAKUBHAI MEHTA

2 |Sa 134/MUM/2025 | 2013-14 | [A] DEEPAK KAKUBHAI MEHTA (E-FILF)

3 |SA 135/MUM/2025 | 2014-15 | [A] DEEPAK KAKUBHAI MEHTA (E-FILE)

4 |SA 136/MUM/2025 | 2015-16 |[A] DEEPAK KAKUBHAI MEHTA (E-FILE)

5 | SA 137/MUM/2025 | 2016-17 | [A] DEEPAK KAKUBHAI MEHTA (E-FILE)

6 |SA 138/MUM/2025) 2017-18 |[A] DEEPAK KAKUBHAI MEHTA (E-FILE)

7 |SA 139/MUM/2025 | 2018-19 | [A] DEEPAK KAKUBHAI MEHTA (E-FILE)

8 | 50 /n»m/z s | 2012-13 | [A] DEEPAK KAKUBHAT MEHTA (E-FILE)

9 6506/,5{}‘:4 /2005 | 201314 | [A] DEEPAK KAKUBHAT MEHTA (E-FILE)

10| geo7 /;L’;I /2005 | 201415 | [A] DEEPAK KAKUBHAL MEHTA (E-FILE)

11 eoog /nﬂﬁa /2025 | 2015716 | [A] DEEPAK KAKUBHAI MEHTA (E-FILE)

12| geng /J{Jﬁq j2025 | 2016-17 | [A] DEEPAK KAKUBHAI MEHTA (E-FILE)

113 ssto/mimyaons | 2017-18 | [A] DEEPAK KAKUBHAT MEHTA (E-FILE)

141 61y /niru%zozs 2018-19 | [A] DEEPAK KAKUBHAI MEHTA (E-FILE)

15 5'21 1 /pﬂ}‘?w /2025 2021-22‘ [A} DEVANG YOGESH METHA

16 | o3 /lﬂ‘woz 4 | 201314 | [A] MOHAMMED ATHAR BADRUDDIN KHAN

17 3583 /I\imﬂ /2025 2020-21 | [A] RELIANCE JIQ INFOCOMM LIMITED

18 | 4og /Mr;?fuzozs 2019-20 | [A] DINESH MEGHARAM CHOUDHARY

19 6479 /MIB:,‘ /2025 2018-19 | [A] DINESH MEGHARAM CHOUDHARY

20 6480 /;ml /2025 2017-18 | [A] DINESH MEGHARAM CHOUDHARY

21 A 2018-2019 | [A] MESSE FRANKFURT TRADE FAIRS INDIA PRIVATE LIMITED (E-

6498/MUM/2025 FILE) \
22| eenn /I\{lr_l?\‘l /2025 | 201920 | [A] DI-MENTIONS STUDIO LLP (E-FILE)
A! nt Registrarn

12-Dec-2025|




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF D BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 3

Assmt.

s | Appeal Number Year Assessee Name Remarks
) /ﬂﬁd /2025 | 201516 | [A] RAMESH PURSHOTTAM MODI (STAY GRANTED)

2 |ITA 179/IND/2021 | 2013-14 |[A} M/S RITEBABC AGRITECH SOLUTION P LTD

3 {ITA 180/IND/2021 | 2014-15 {[A]} M/S RITEBABC AGRITECH SOLUTION P LTD

4 | mA 181/IND/2021 | 2014-15 | [A] M/S RB GLOBAL AGRI TRADING P LTD

5 | s385 /Mr{ﬁmoz 5 | 201112 |{A] RAMESH S SHAH |

6 | e51 /PI‘L’,‘W /2025 | 2017-18 | [A] RAJUL JAYENDRA SHAH (E-FILE)

7 | es1s /DE‘:,I /2025 | 201011 | [A]R SURESH & CO (E-FILE)

8 | s526/momyo025 | 201920 | [A] DHIRAJ SoLANKT

9 6530 /Mr{j?q /2025 | 201415 |[A] MILAN BIPIN MEHTA

10 | 6535”,'“% j2025 | 2010-11 [A] RAFAT SAIYED ABDULLAH SHATKH (E-FILE)

11| goag /Mr{f;,l /2025 | 201314 | [A] RAKRISHNA BAJAJ CHARITABLE TRUST (E-FILE)

12 | cer 1@3’; /2025 | 201314 | [A] DEEPA JAYESH KOTHARI

13 4553 /pﬁ‘q /2025 | 2017-18 | [A] MANEKCHAND PANACHAND TRADING INVESTMENT CO. PVT LTD
14| 6566 /Mrml /2025 | 201314 | [A] MONIL ASHWIN THAKKAR (E-FILE)

oh
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 18-DECEMBER-2025 (THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 3
S { Appeal Number A:se:‘: ’ Assessee Name Remarks
1 |ITA 3862/MUM/2025 2013-14 |[A] MOHAMMAD SALEEM (E-FILE) |
2 |ITA 3950/MUM/2025| 2014-15 |[A] MOHAMMAD SALEEM (£-FILE)
3 |ITA 3951/MUM/2025| 2015-16 |[A] MOHAMMAD SALEEM (E-FILE)
4 |ITA3952/MUM/2025] 2016-17 |[A] MOHAMMAD SALEEM (E-FILE) ‘
5 |ITA 3953/MUM/2025| 2017-18 |[A] MOHAMMAD SALFEM (E-FILE)
6 |ITA 3954/MUM/2025| 2018-19 |[A] MOHAMMAD SALEEM (E-FILE)
7 |ITA 3955/MUM/2025| 2019-20 |[A] MOHAMMAD SALEEM (E-FILE)
8 |ITA 4084/MUM/2025{ 2006-07 |{[A] MATERIAL RESEARCH INSTRUMENTS (E-FILE)
9 |ITA4118/MUM/2025{ 2011-12 |[A] MS. RUBY SHARMA
10 |1TA 5301/MUM/2025| 201213 | [D] R MEHTA & CO (E-FILE)
11 |ITA 6568/MUM/2025| 2019-20 |[A] MANISH MALI
12 |ITA 6569/MUM/2025) 2018-19 |} [A] MANISH MALI
13 HITA 6571/MUM/2025{ 2017-18 |[A] MANISH MALI
14 |ITA 6599/MUM/2025( 2010-11 |{[A] M. SHASHIKANT AND CO
15 |ITA 6620/MUM/2025| 2014-15 |[D] REENA KISHOR LAHRANI (E-FILE)
16 |ITA 6621/MUM/2025| 2015-16 | [D] REENA KISHOR LAHRANI (E-FILE)
17 | CO 296/MUM/2025 | 2014-15 |[A] REENA KISHOR LAHRANI |
18 | CO 205/MUM/2025 | 2015-16 | [A] REENA KISHOR LAHRANI
19 |1TA 6623/MUM/2025{ 2014-15 |[D] MEHR LOKESH GURNANI (E-FILE)
20 | co 297/MuM/2025 | 2014-15 ({[A] MEHR LOKESH GURNANI
21 |ITA 6683/MUM/2025| 2018-19 | [A] MAHESH JAGABANDHU ROY (E-FILE)
22 |1TA 6692/MUM/2025! 2014-15 |[A] MUMBAI INTERNATIONAL AIRPORT LIMITED (E-FILE)

N ;szgffffg;




OME

ET uM

CAUSE LIST OF E BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

AND HON'BLE ANIKESH BANERIJEE, JUDICIAL MEMBER

IN COURT ROOM 9

S | Appeal Number _ Ai:::,t' Assessee Name Remarks
. /J{J?/uzozs NA | [A] SHRI HANS MAHARAJ TRUST (E-FILE)

2 | 446 IJB:'! jan25 | 201415 |[A] M/S. SAI MEDISOULTION PRIVATE LIMITED

3 5902/“{3;‘4/2025 2012-13 | [A] HOLY FAMILY SCHOOL

1 | o615 ﬂ\g’;‘ 12025 2014-15 | [D] KISHOR PREMCHAND LAHRANI HUF (E-FILE)

5 | ss16/Mumy2025 | 201516 | [D] KISHOR PREMCHAND LAHRANI HUF (E-FILE) .
6 5617/»/1;{1?4 12025 201617 | [D] KISHOR PREMCHAND LAHRANI HU|_= (E-FILE)

7 |cO 299/MUM/2025| 2014-15 |[A] KISHOR PREMCHAND LAHRANI HUF

8 |CO 300/MUM/2025| 2015-16 | [A] KISHOR PREMCHAMD LAHRANI HUF

9 [CO 301/MUM/2025 2016-17 | [A] KISHOR PREMCHAND LAHRANI HUF

10 ceza ]Mrg:*l /2025 | 201819 | [A] HARIHAR SHIKSHAN SANSTHA

11| cea3 /J{J‘:d /2025 | 2017-18 [ A] KALL PRAKASH PUROHIT |

12| cean /J{J’;‘d /2005 | 201819 | [A] KALI PRAKASH PUROHIT

13| eeus /IVII.:-J?II /2025 | 2019-20 | [A] KALT PRAKASH PUROHIT

14] oo /h}lmyzozs 2017-18 | [A] KRISHNA KUMAR RANA RAM PURGHIT

15) 6oar /:\41:_3:4/2025 2018-19 | [A] KRISHNA KUMAR RANA RAM PURGHIT )
16 | aqs/Mumya02s | 201920 | [A] KRISHNA KUMAR RANA RAM PURCHIT

Assi
e

t Registrar|
2-Dec-2025|




) INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 16-DECEMBER-2025 (TUESDAY)
BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 9

FIRST AVAILABLE AM.

s

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 168/AHD/2024

2012-13

[A] SAI NARAYAN INFRASTRUCTURE COMPANY (E-FILING)

ITA
3865/MUM/2025

2014-15

FILE)

[D] M/S. HINDUSTAN PETRDLEUM CORPORATION LIMITED (E-

ITA
3866/MUM/2025

2015-16

FILE)

[D] M/S. HINDUSTAN PETROLEUM CORPORATION LIMITED (€-

ITA
3901/MUM/2025

2016-17

FILE)

(D] M/S. HINDUSTAN PI:_I'ROLEUM CORPORATION LIMlTED (E-

37
4773/MUM/2025

2024-25

[A] ESSVEE INVESTMENTS PRIVATE LIMlTED( FORMERLY
ESSVEE PRIVATE LIMITED )

ITA
6540/MUM/2025

- 2021-22

[A] KULSUM AAQIB MEMON (E-FILE)

ITA
6681/MUM/2025

2017-18

[D] HELMET TRADERZ LIMITED (E-FILE)

CO 335/MUM/2025

2017-18_ |

| [A] HELMET TRADERZ LIMITED

ITA
6688/MUM/2025

2018-19

[A] TANUSREE KUMAR (E-FILE)

10

ITA
6689/MUM/2025

2014-15

[A] KETAN HARILAL MEHTA (E-FILE)

11

ITA
6715/MUM/2025

2022-23

(D] THYROCARE TECHNOLOGIES LIMITED

12

ITA

2018-19

[D] THYROCARE TECHNOLOGIES LIMITED

13

6721/MUM/2025
DA
6723/MUM/2025

2020-21

[D} THYROCARE TECHNOLOGIES LIMITED

14

ITA
6722/MUM/2025

2014-15

[D] HARMONY ADVISORY SERVICES LLP

15

CO 364/MUM/2025

2014-15

[A] HARMONY ADVISORY SERVICES LLP

16

" ITA
6747{MUM/2025

2017-18

[A] HAREN PRAMODKUMAR PARIKH

ITA

17

6750/MUM/2025

2017-18

[A] K M TEXTILES EXPORT PRIVATE LIMITED

Ass] t Registrar
2-Dec-20




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 9

FIRST AVAILABLE AM.

Sl | Appeal Number ' Assel;-t. ' Assessee Name l’t_emarks

1] 0 /Mm?zozs 2016-17 |[A] VILAS WAMAN KATRE (E-FILE)

2| /M?mzozs 2019-20 | [A] YDURT HERMANS

3 | o8 /J& 12025 | 201415 | [D] KAJDL LEASING AND FINANCE PRIVATE LIMITED (E-FILE)

4 1979/&?4/2023 2014-15 | [D] HANVANT SINGH JABBAR SINGH RANAWAT (RM) .
5 | 5082 ﬁﬂj‘:‘d /2024 | 201415 | [A] KETAKI NAWAL AGAgWAL (E-FILLING)

6 | 5120 /J&/m A-Y 2011 | [A] EAGER CDRPORATIDN (E-FILE)

7 { et mlm 12024 A'Yffm' [A] EAGER CORPORATION (E-FILE)

8 | sas7Mum 12024 AYZ013" | (4] EAGER CDRPORATIDN (E-FILE)

) - /-MIL‘; 12024 AY 12;’12' [A] EAGER CORPORATIDN (E-FILE)

10 4050 IMT{JAM /2025 | 2012-2013 | [A] KAPADIA REALTORS PRIVATE LIMITED (E-FILE)

11 525'7 /Jm‘ /2025 | 201718 | [D] EMPYREAN SPECIALITY SUGAR AND BIOMASS LIMITED

12| e IJ& /2024 | 201112 | TA] MR. KAMAL JAJOO HUF

13 | s308/MuM/2024 | 2012:13 | [D] KAMAL JAJOO HUF (E-FILING)

14| oo /MI& /2025 | 2017-18 | [A] KABEL METAL POWER CABLES LTD (E-FILE) .
15 5323/5{[?”/2025 2012-13 | [A] EQUIFAX CREDIT INFDRMATIDN SERVICES F’VT.LTD

16| c1rg Ihfl-{J?WZOZS 2011-12 | [A] EQUIFAX CREDIT INFDRMATIDN SERVICES PVT LTD ’

. . /J{ﬁwzozs 2017-18 | [D] HARESH DVERSEAS PRIVATE LIMITED (E-FILE)

18 | cone /Bml /2005 | 2019-20 | [A] KIRAN ATMARAM SINGHANIA

19| geo iéﬂ‘& 2025 | 202021 | [A] KIRAM ATMARAM SINGHANIA

20 s /Mr{J?fUZOZS | 2015-16 | [A] SANJU SADASIVAN UNNITHAN (E-FILE)

nt Registrar

2-Dec-2025|




W,W

CAUSE LIST OF E BENCH FOR 18-DECEMBER-2025 (THURSDAY)
BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 9
FIRST AVAILABLE AM.
Srl | Appeal Number A\s;:r:rt. ‘ Assessee Name Remarks
' BMA
Ul a7mumpz0zs | 2021202 [A] SUNIL KUMAR ALAGH
BMA
2| 29/MuM/2025 2021 |[D] SUNIL KUMAR ALAGH (E-FILE)
ITA
3 | 4170/MUMy2024 | 2012-13 |[A] ENNORE PROCON PVT LTD (E-FILED)
ITA
4 | 4p20/MuM/2025 | 2013-14 | [A] KANTABEN BHOGILAL KUBADIA (E-FILE)
ITA _
5 | 4241/MuM/2025 | 2013-14 | [D] KUMAR ISHWARLAL DOSHI (E-FILE)
ITA
6 | 4950/MUM/2025 | 202425 | [A] TANYO EXPORTS PVT LTD
ITA
7 | a966/MuMj2025 | 2021-22 | [D] THEO CONNECT PRIVATE LIMITED (E-FILE)
ITA
8 | 4o74/MUM/2025 | 201415 | [A] KISHORE ANAND SHETTY (E-FILE)
ITA .
9 | 4o75/MuMj2025 | 201415 | [A] KISHORE ANAND S!jiETrY (E-FILE)
ITA ,
10 | s350/MuM/2025 | 2007-08 | [A] HAFFKINE BIO PHARMACEUTICAL CORPORATION (E-FILE)
ITA '
11 5394/MUM/2025 2013-14 | [D] TATA AIG GENERAL INSURANCE COMPANY LIMITED (E-FILE)
A _ ]
12| cooamumya02s | 2017-18 | A] EMPOWER INDIA LiMITED (E-FILE)
ITA ]
13| cois/mum/2025 | 2023-24 | [A] HOLY CROSS CHURCH |
14 ITA 2014-15 | [A] TITLE DEVELOPERS LLP(FORMERLY SABARI DEVELOPERS
6444/MUM/2025 | %u_p) ;
15 ITA | 5ie 1¢ |[Al TITLE DEVELOPERS LLP(FORMERLY SABARI DEVELOPERS
6445/MUM/2025 TD) |
16 ITA 2016-17 fA] TITLE DEVELOPERS LLP { FORMERLY SABARI DEVELOPERS
6446/MUM/2025 ILLP) ,
19 ITA 5017-15 | [A] TITLE DEVELOPERS LLP ( FORMERLY SABARI DEVELOPERS
6447/MUM/ 2025 ILLP)
18 ITA ' 2018-19 [A] TITLE DEVELOPERS LLP { FORMERLY SABARI DEVELOPERS
6448/MUM/2025 LLP) |

Assi

nt Registrar
2-Dec-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 15-DECEMBER-2025 (MONDAY)

BENCHWILLNOTFUNCTION

sr | Appeal Number A:::':' Assessee Name Remarks
1 {ITA 6589/MUM/2025| 2017-18 | [A] UNMESH RAVINDRANATH FADNIS (E-FILE) Cl

2 }ITA 6625/MUM/2025} 2017-2018 | [A] UNITED JAIN STUDENTS HOME (E-FILE)

3 |ITA 6626/MUM/2025| 2017-18 | [A] JAIDEV VINOD KUMAR GUPTA (E-FILE) 7

4 (ITA 66f35/MUM/2025 2019-20 | [A] JODIYA WATER BDESALINATION LIMITED 4 mﬂ\mm . ,_\_6
5 |ITA 6641/MUM/2025| 2019-20 | [A] JABRA RAM PUROHIT Aoatag

6 [ITA 6642/MUM/2025{ 2020-21 |{[A] JABRA RAM PUROHIT I !

7 [ITA 6666/MUM/2025) 2015-16 )[A] VINCD SHYAMSUNDER PASARI (E-FILE)

8 |[ITA 4164/MUM/2025( 2018-19 |[D] VIDHI ENTERPRISES (E-FILE)

9 (ITA 6736/MUM/2025| 2019-20 |[A] JINAL AKSHAY JAIN (E-FILE)

10 |1TA 6737/MUM/2025| 2020-21 | [A]JINAL AKSHAY JAIN (E-FILE) -t

20, [12-Dec-2025)
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NCOME T, PPEL

CAUSE LIST OF £ BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BENCHWILLNOTFUNCTION

Sl | Appeal Number A:::‘:‘ Assessee Name Remarks

1 (ITA 6746/MUM/2025| 2015-16 |[A] M/S. UNITED BULDERS s

2 |ITA 6751/MUM/2025] 2019-20 | [A] VESAVA KOLT SAMAJ SHIKSHAN SANSTHA

3 {ITA6753/MUM/2025| 2013-14 S[Séo"gﬁ‘(,giyﬂﬁg A':;'UA?;_"F?'L“E;HROUGH SON AND LEGAL HEIRJ

4 |TTA 6754/MUM/025| 201617 | AL VDAY DATTATRAY WE@FQE‘EP*ROUG“ SON AND LEGAL HEIR \ - s

s | s7ssmuMrz02s| 201718 | mﬁﬂﬁ“(‘é’fﬁﬁ fE::;;tm;t\mm THROUGH SON & LEGAL FEIR SUBObT| 4
"6 |meremumyzozs| 201718 |14 axgﬁ;sgggrsnm PATEL (REPRESNTED BY LATE NATVERLAL - jo2)

7 iITA 6779/MUM/2025. 2012-13 [A] VIOLET ARCH SECURITIES PYT LTD

8 |ITA 6781/MUM/2025( 2016-17 {[A] JAISHRI SHIVAJ WAGHRALKAR

9 |TTA 6824/MUM/2025| 2021-22 |[D]V R CONSTRUCTORS PRIVATE LIMITED (E-FILE)

10 {ITA 6825/MUM/2025| 2022-23 |[D]V R CONSTRUCTORS PRIVATE LIMITED (-FILE)

11 | ITA 109/MUM/2024 | 2021-22 | [A] SHRI VIKAS BAHL

12 | ITA 1180/MUM/2025| 2004-2005 | {A] JAT HIND CD OPERATIVE HOUSING SOCIETY LIMITED (E-FILE)

13 |ITA 4702/MUM/2025| 2019-20 | [A] MEHUL PRAVINCHANDRA SHETH

14 |ITA 5680/MUM/2025| 2013-14 | [A] JASRAJ JAIN (E-FILE)

15 [ITA 5766/MUM/2025] 2010-11 | [A] FARHAT SUHAIL SAYED MANSOORI (E-FILE)

16 |ITA 1706/MUM/2025| 2017-18 |[D] M/S. VENUS INTERNATIONAL (E-FILE)

(A

F Registra
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CAUSE LIST OF F BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BENCHWILLNOTFUNCTION

Srl | Appeal Number A‘s’se::.t. Assessee Name Remarks
1 |ImA 68%;8/MUM;_'2024 2014-15 | [A] SPAN REALTORS (E-FILING) 1

2 |ITA 6889/MUM/2024| 2015-16 | [A] SPAN REALTORS (E-FILING) [

3 [ITA 6890/MUM/2024| 2012-13 |[A] SPAN REALTORS (E-FILING) T

4 |1Ta 6891/MUM/2024| 2021-22 |[A] SPAN REALTORS (EFILING) |

5 |ITA 6892/MUM/2024| 2018-19 | [A] SPAN REALTORS (E-FILING) [ |

6 |ITA 6893/MUM/2024] 2020-21 | [A] SPAN REALTORS (E-FILING) [

7 |ITA 6894/MUM/2024| 201617 | [A] SPAN REALTORS (E-FILING) v

8 |ITA 6895/MUM/2024| 201920 |[A] SPAN REALTORS (E-FILING)

9 |[ITA 6896/MUM/2024] 2013-14 [A] SPAN REALTORS (E-FILING) AmO Ur.med 4‘_6

10 |ITA 6697/MUM/2024| 201213 | [A] SPAN DEVELOPERS (E-FILING) o0 124

]

11 JITA 6898/MUM/2024] 2013-14 |[A] SPAN DEVELOPERS (E-FILING)

12 |ITA 6899/MUM/2024| 2014-15 |[A] SPAN DEVELOPERS (E-FILING)

13 |17 6900/MUM/2024| 2017-18 ([A] SPAN DEVELOPERS (E-FILING) \

14 |TTA 6901/MUM/2024| 2015-16 | [A] SPAN DEVELOPERS (E-FILING) T

15 [ITA 6902/MUM/2024| 2016-17 |[A] SPAN DEVELOPERS (E-FILING) \

16 |ITA 6903/MUM/2024] 2012-13 | [A] SPAN CONSTRUCTION (E-FILING) \

17 1ITA 6904/MUM/2024] 2013-2014 | [A] SPAN CONSTRUCTION (E-FILING) \

18 |ITA 6911/MUM/2024| 2018-19 . [A] SHREENATH CONSTRUCTION (E-FILING) _ \

19 {ITA 6912/MUM/2024| 2020-21 |[A] SHREENATH CONSTRUCTION (E-FILING)

20 |TTA 6919/MUM/2024] 2019-20 | [A] SHREENATH CONSTRUCTION (E-FILING)

21 |ITA 6931/MUM/2024| 2015-16 | [A] SHREENATH CONSTRUCTION (E-FILING)

22 |I7A 6932/MUM/2024| 2017-18 | [A] SHREENATH CONSTRUCTION (E-FILING)

23 |ITA 6933/MUM/2024] 2016-17 | [A] SHREENATH CONSTRUCTION (E-FILING) |

24°|ITA 6963/MUM/2024] 2019-20 |{A] SPAN DEVELOPERS (E-FILING) /

25 |ITA 6964/MUM/2024| 2020-21 | [A] SPAN DEVELOPERS (E-FILING) -/

26 |1TA 4923/MUM/2025| 2011-12 |[A] SANOBAR INFRASTRUCTURE PRIVATE LIMITED ‘)

27 |ITA 5570/MUM/2025| 2019-20 | [A] VIMALA JITENDRA JAIN / |

28 |ITA 5571/MUM/2025( 202021 | [A] VIMALA JITENDRA JAIN 1

29 |ITA 6768/MUM/2025| 2018-19 ég{\‘gﬁ%mosr(‘:?N PRIVATE LIMITED (SUCCESSOR TO AS WVINAYAKA |
30 |ITA 5777)’MUM/202$ 2012-13 | [A] MAHESH VISHINDA_S CHANDWANI } F}GA‘O U] ek ”—C’
31 |ITA 6818/MUM/2025| 2010-11 | [A] MAYUR PRAFUL BAXI (E-FILE) \ :\ o2)=¢
32 [I7A 6820/MUM/2025( 2021-22 |[A] MIVS FASHIONS PRIVATE LIMITED (E-FILE) b

33 |ITA 6821/MUM/2025] 2020-21 |[D] MIDAS & BHOOMI ASSOCIATES (E-FILE) J




CAUSE LIST OF F BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BENCHWILLNOTFUNCTION
Sri | Appeal Number A::::_t' Assessee Name Rematks -
34 |ITA 6822/MUM/2025| 2021-22 |[D] MIDAS & BHOOMI ASSOCIATES (E-FILF) N
35 |ITA 6823/MUM/2025] 2022-23 | [D] MIDAS & BHOOMI ASSOCIATES (E-FILE) j
36 [ITA 6831/MUM/2025| 2016-17 |[A] VARSHA DILIP DHRUV (E-FILE) E
37 {ITA 6832/MUM/2025| 2016-17 [ [A] VARSHA DILIP DHRUV {E-FILE)
38 |ITA 6833/MUM/2025( 2016-17 |[A] VARSHA DILIP DHRUV {E-FILE) q.g'_“‘o vmed | +a
39 [I1TA 6834/MUM/2025| 2018-19 |{[A] VARSHA DILIP DHRUV (E-FILE) B 11(‘)6 n)n g
40 {ITA 6835/MUM/2025| 2018-19 |[A] VARSHA DILIP DHRUV (E-FILE) ' !
41 | ITA 2238/PUN/2024{ 2015  |[D] JITENDRA NIRANJAN KEWALRAMANI
42 | ITA 116/MUM/2025 | 2018-19 | [D] SHREE SWAMI SAMARTH SOLAR PARK PRIVATE LIMITED (E-FILING)
43 | ITA 398/MUM/2024 | 2017-18 | [A] VAIBHAV PANKAJ SHAH (RM)
44 |ITA 4093/MUM/2025( 2015-2016 | [A] JAMES IVAN DANTIS (E-FILE)

Assi.

EY

4

¢ Registrar
2-Dec-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF F BENCH FOR 18-DECEMBER-2025 (THURSDAY)
' BENCHWILLNOTFUNCTION
SH | Appeal Number A,?:::_ t Assessee Name Remarks
1 (ITA 6830/MUM/2025] 2014-15 |[A] MUKUND SANTHANAM ' 1
2 |ITA 6839/MUM/2025| 2017-18 | [A] JAGRUT YUVAK CO OP CREDIT SOC LIMITED (E-FILE) f |
3 [ITA 6846/MUM/2025) 2012-13 |[A] FANCY DIAMONDS INDIA PRIVATE LIMITED (E-FILE) L
4 |ITA 6847/MUM/2025( 2010-11 | [A] MAYUR PRAFUL BAXI (E-FILE) 7 |
5 {ITA 6848/MUM/2025| 2022-23 |[D] MIKLENS BIO PRIVATE LIMITED (E-FILE) ' 9 paiocumnhedh Yo
6 |ITA 6855/MUM/2025] 2014-15 |[A] JAYESH KANUNGO HUF (E-FILE)} r L af} \0'2._ \Q—E_
7 |ITA 6862/MUM/2025] 2018-19 |[A] MERLYN LENIN FERNANDES (E-FILE)
8 {ITA 6887/MUM/2025| 2019-20 |[A] FAHIM IQBAL KAPADIA
9 |ITA 6888/MUM/2025| 2020-21 |[A] FAHIM IQBAL KAPADIA
10 [ITA 6889/MUM/2025| 2022-23 | [A] FAHIM IQBAL KAPADIA
11 [ITA 3274/MUM/2024| 2014-15 [ [A] VINAY RAMANLAL SHAH (E-FILING)
12 |ITA 3284/MUM/2024] 2016-17 |[A] SHRI VINAY RAMANLAL SHAH (E-FILING)




INCOME TAX APPELLATE TRIBUNAL, MUMBA] BENCHES

CAUSE LIST OF G BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Sd | Appeal Number Ag:::?‘ Assessee Name Remarks
1 (ITA 3680/MUM/2017| 2010-11 | [A] STATE BANK OF INDIA (2010-11)
2 |TTA 3882/MUM/2017] 2010-11 | [D] STATE BANK OF INDIA (2010-11)
3" (ITA3717/MUM/2017| 2011-12 | [A] STATE BANK OF INDIA (2011-12)
_ 4 ITA 4431/MUM/2017{ 2011-12 | [D] STATE BANK OF INDIA {2011-12)
5 [ITA 2784/MUM/2014| 2005-06 | [A] STATE BANK OF INDIA
6 |ITA 2300/MUM/2015| 2012-13 | [A] STATE BANK OF INDIA
7 \ITA 2420/MUM/2015| 201213 | [D] STATE BANK OF INDIA
8 (ITA 5916/MUM/2017] 2009-10 | [D] STATE BANK OF INDIA
9 |[TA 6004/MUM/2017| 2006-07 | [A] STATE BANK OF INDIA
10 [ITA 2648/MUM/2018{ 2013-14 |[D] M/S STATE BANK OF MYSORE
11 [ITA 2657/MUM/2018| 2012-13 [©] STATE BANK OF MYSORE
12 [fTA 2831/MUM/2018{ 2012-13 | [A] STATE BANK OF INDIA (SUCESSOR TO STATE BANK OF MYSORE)
13 [TTA 2832/MUM/2018| 2013-14 |[A] STATE BANK OF INDIA (SUCESSOR TO STATE BANK OF MYSORE)
14 |ITA 3328/MUM/2018] 2014-15 | [D] STATE BANK OF INDIA (2014-15)
15 |ITA 3395/MUM/2018] 2013-14 1| [D] STATE BANK OF INDIA
16 (TTA 3420/MUM/2018| 2013-14 | [A] STATE BANK OF INDIA (2013-14)
17 |TTA 3430/MUM/2018] 2014-15 | [A] STATE BANK OF INDIA (2014-15)
18 |ITA 2189/MUM/2019 1997-98 [ [D] M/S STATE BANK OF INDIA
19 (ITA 2190/MUM/2019| 1998-99 | [D] M/S STATE BANK OF INDIA
20 [ITA 2290/MUM/2019| 1997-98 | [A] STATE BANK OF INDIA
21 |ITA 2291/MUM/2019| 1998-99 | [A] STATE BANK OF INDIA
22 |ITA 2851/MUM/2019} 2011-12 | [A] STATE BANK OF INDIA
23 {ITA 2874/MUM/2019{ 2015-16 | [A]STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE)
24 {ITA 3034/MUM/2019| 2015-16 | [D] M/S STATE BANK OF INDIA
25 [[TA 3412/MUM/2019| 2016-17 | [D] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE)
26 [[TA 3413/MUM/2019| 2016-17 | [A] STATE BANK OF INDIA
27 |1TA 3419/MUM/2019] 2015-16 | [D] STATE BANK OF INDIA (2015-16)

28

ITA 3420/MUM/2019

2016-17 | [D] STATE BANK DF INDIA (2016-17)




CAUSE LIST OF G BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

S | Appeal Number A‘s,::‘rt' _ Assessee Name Remarks
- | [A) STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF ]
29 TTA 3470/MUM/2019| 201516 |roa ™ coe
[A] STATE BANK OF INDIA (SUCCESSOR TQ STATE BANK OF
30 [TTA 3472/MUM/2019 2012-13 TRAVANCORE)
| 31 |[7A 3503/MUM/2018| 2016-17 | [A] STATE BANK OF INDIA (2016-17)
32 |ma 3504/MUM/2019| 2015-16 | [A] STATE BANK OF INDIA (2015-16)
i [D] STATE BANK OF INDIA (SUCCESSOR TQ STATE BANK Of
33 |ITA 3572/MUM/2019|  2012-13 |rpacnenoe |
- | [D] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF
34 |[TA 3573/MUM/2019|  2015-16 | Fo biecP
35 | ITA 147MUM/2022 | 99-00 | [A] STATE BANK OF INDIA

36 | ITA 328/MUM/2022 | 2017-18 | [A] STATE BANK OF INDIA
37 |ITA 1032/MUM/2022] 2018-19 | [A] STATE BANK OF INDIA
38 |[TA 1033/MUM/2022{ 2018-19 | [A] STATE BANK OF INDIA
% [ ommez] 201718 J.?é glé:)STATE BANK OF INDIA(FORMERLY KNOWN AS STATE BANK OF| _
40 (ITA 1055/MUM/2022| 2017-18 | [A] STATE BANK OF INDIA (SUCCESSOR TO STATE BANK OF MYSORE)
41 |ITA 1121/MUM/2022( 2018-19 | [D] M/S STATE BANK OF INDIA .
12 | 1373mumy2022] 201718 D1 WS, STATE BANK OF INDIA (FORMERLY KNOWN A5 STATE BANK
43 [ITA 1798/MUM/2023] 2017-18 (E‘;]BSI”EEEEE‘;N;?PZ%?IA ( SUCESSOR TO ERSTWHILE STATE BANK
44 [ITA 1967/MUM/2023| 2017-2018 | [D] STATE BANK OF INDIA (STATE BANK OF BIKANER & JAIPUR
45 [[TA 4097/MUM/2023| 2003-04 | [A] STATE BANK OF INDIA (E-FILED)
46 [ITA 4116/MUM/2023] 2000-01 | [A] STATE BANK OF INDIA (E-FILED)
47 [[TA4118/MUM/2023| 2004-05 | [A] STATE BANK OF INDIA (E-FILED)
48 |ITA 4447/MUM/2023| 2008-09 | [A] STATE BANK OF INDIA (E-FILED)
49 [TTA 1528/MUM/2024| - 2014-15 | [A] STATE BANK OF INDIA
50 [[TA 1530/MUM/2024| 2017-18 | [A] STATE BANK OF INDIA
51 |TTA 2190/MUM/2024| 201920 | [A] STATE BANK OF INDIA (E-FILLING)
52 |1TA 495/MUM/2025 | 2005-06 | [D] STATE BANK OF INDIA (E-FILING)
53 |ITA577/MUM/2025| 2005-06 | [A] STATE BANK OF INDIA (E-FILING)
54 [TTA 1593/MUM/2025| 2019-20 | [A] STATE BANK OF INDIA (E-FILE) I
55 |ITA 2285/MUM/2025] 2019-20 | [D] STATE BANK OF INDIA (E-FILE)
| 56 |ITA 6283/MUM/2024] 2017-18 | [D] SATYAM REALTORS PRIVATE LIMITED (E-FILE)
57 |[TA 3415/MUM/2025| 2014-15 | [D] SUMAN GANDHI (E-FILE)
56 | CO 268/MUM/2025 | 2014-15 | [A] SUMAN GANDHI




CAUSE LIST OF G BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number A::'a“rt' Assessee Name Remarks
59 [ITA 4419/MUM/2025] 2015-2016 | [A] SAMEER MAGAN BHUIBAL (E-FILE}
60 [ITA 4484/MUM/2025 2013-14 |[A] GITA M SHAH
61 |[TA 4678/MUM/2025| 2016-17 | [A] SOLAR PACKAGING PRIVATE LIMITED (E-FILE)
62 [ITA 4679/MUM/2025| 2017-18 | [A] SOLAR PACKAGING PRIVATE LIMITED (E-FILE)
‘63 [ITA 4680/MUM/2025 2018-19 [ [A] SOLAR PACKAGING PRIVATE LIMITED (E-FILE})
64 |ITA 5185/MUM/2025 2018-19 | [D] SOLAR PACKAGING PVT. LTD.
65 |ITA 5268/MUM/2025| 2016-17 | [D] SOLAR PACKAGING PVT. LTD.
66 |[TA 5269/MUM/2025| 2017-18 |[D] SOLAR PACKAGING PVT. LTD.
| 87 [ITA 5123/MUM/2025 2016-2017 | [A] SANTOSH KUMAR RAMLAXMAN YADAV (E-FILE)
68 |TTA 5345/MGM/2025 2011-12 | [D] SEVEN RINGS EDUCATION PRIVATE LIMITED (E-FILE)
69 [ITA 5355/MUM/2025 2014-15 | [A] SEKSARIA INDUSTRIES PVT LTD (E-FILE)
70 |ITA 5378/MUM/2025| N.A [A] YOGAKSHEM TRUST
71 |ITA 5451/MUM/2025 2012-13 | [A] SANTOSH BHOLANATH SHUKLA (E-FILE)
72 [ITA 5457/MUM/2025| 2017-18 |[A] SWARA) ENTERPRISES (E-FILE)
73 |ITA 5463/MUM/2025| 2014-15 . | [A] GIRISH MOHANLAL SAKARIA (E-FILE)
74 |ITA 5464/MUM/2025| 2016-17 | [A] GIRISH MOHANLAL SAKARIA {E-FILE)
75 |ITA 5466/MUM/2025

2001 [D] SIEMENS LTD (E-FILE}




IWM;W&

CAUSE LIST OF G BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE SAKTLJIT DEY, VICE PRESIDENT
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Assmt.

St | Appeal Number “Year Assessee Name Remarks
1] 4385 IM”U’;‘ /2009 | 200607 | [D) GRASIM INDUSTRIES LTD (RECALLED MATTER)
2| 3006 /J{J‘:d /2023 | 201819 | [D] GHV HDTEL (INDIA) PVT LTD (E-FILED (RECALLED MATTER)
3 |CO 345/MUM/2025| 2018-19 | [A] GHV HDTEL INDIA PVT LTD (E-FILE) )
4 | 3070 n‘ﬂ‘q 1202 4 2011-12 | [A] SHEELA NARESH LODHA (E-FLED)
5 |ITA 275/MUM/2025| 201213 | [D] SAACHI SALES AGENCY PRIVATE LIMITED (E-FILING)
; A ~016.17 | TAJ SUBHKAM VENTURES(D) PVT LTDY IN WHICH FLOWERS VALLEY
3440/MUM/2025 PRIVATE LIMTED)
7 | canr IJ{J‘L 12025 | 2017-18 | [D] SURBHI JEWELLERS PRIVATE LIMITED (E-FILE)
8 55'19 ,.\55?4 2025 | 201617 | [A] SHIVIKGRIPA MERCANTILE PRIVATE LIMITED
9| o532 /5{1?4/2025 2007-08 | [A] SRIKANTIA SOMASHEKAR
10| geso /nﬁ:vzozs 2023-24 | [A] SATYARA) CO-OPERATIVE CREDIT SOCIETY LIMITED (E-FILE)
11| gsa /nm! /2025 | 2014-15 | [A] SACHIN DINESH MEHTA (E-FILE)
12 | gsag /nma /2025 | 201819 | [A] SS) SEATING SYSTEMS PVT LTD
13 6562/»53?4/2025 2018 | [D] SPR ASSOCIATES (E-FILE)
14| e /&’,‘q /2025 | 201516 | [A] M/S. GOENKA JEWELLERS :
15 | ony /J{J?GJZOZS 2012-13 | [A] GAURISHANKAR TUGANRAM PODDAR

AssiStant Registrar
<5 12-Dec-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SAKTLIIT DEY, VICE PRESIDENT
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl | Appeal Number Af,::‘:' Assessee Name Remarks
1 |1Ta 669/MUM/2025| 2012-13 | [A] SOUTH ASIAN REGIONAL APEX FUND
2 |ITA 670/MUM/2025| 2010-11 | [A] SOUTH ASIAN REGIONAL APEX FUND
3 | e /nﬂf:n 120025 2012-13 | [A] SUDHEER CHIRANIA
4 | s /nfmd /2025 | 2009 | D] SISCO RESEARCH LABORATORIES PRIVATE LIMITED (E-FILE)
5 | ssa3/mmy2005 | 2020-2L | [A] SHETH DEVELOPERS PRIVATE LIMITED
6 | sapa/muma025 | 201619 | [A]SHETH DEVELOPERS PRIVATE LIMITED
7 | ceos /nﬂl?"l /2025 | 201819 | [A] SHETH CORP PRIVATE LIMITED.
8 | caso ﬂﬂ\‘d 12025 | 201819 | [A] ZEBRA NETWORKS PRIVATE LIMITED (E-FILE)
9 | ess0 /hm‘ 12025 | 20223 | [D] SAMAGRA WEALTHMAX PRIVATE LIMITED (E-FILE)
10| cogs /IVIII::-VZG?_S 2022-23 | [A] SEEMA PRITAM SHARMA
11| es0g /ﬂj‘; /2025 | 2012'13 | [A] SYNERGY ART FOUNDATION LTD
12{ coramom /2025 | 201415 | [A] SHAIRUL IMPEX (E-FILE)
13 | corg /nmn 12025 | 201516 | [A] SWAMI VIVEKANAND COLLEGE (EFILE)
4| o657 /n{mn /20'25 2017-18 | [A] SHARDA MARKETING (E-FILE)
15 | coeo ,53?4 2025 | 201920 | [D] SKYSTAR BUILDCON PRIVATE LIMITED (E-FILE)
16 | geromimyaoas | 201819 | [D] SKYSTAR BUILDCON PRIVATE LIMITED (E-FILE)
17| cecn /nﬁn /2025 | 202223 | [D] M/S. SINGA INFRASTRUCTURE (E-FILE)
18 | go7 /Mrg;‘,‘ /2025 | 2020-21 | [A] SIEMENS LIMITED (E-FILE)

&

Assistant Registran
2. 12-Dec-2025]




IN PELLATE NAL, MUMBAI BENCHES

~ CAUSE LIST OF G BENCH FOR 18-DECEMBER-2025 (THURSDAY)

BEFORE HON'BLE SAKTIIIT DEY, VICE PRESIDENT
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

Sri | Appeal Number Af,se:‘rt' Assessee I_\lame Remarks v
1|, 00);{,‘:‘“/202 o | 2006-07 | [A] SONIVA PUNJABI - ERSTWHILE SONIYA PUNJABI (E-FILE)
2 | 44 /rﬂj?w /2025‘ 2013-14 | [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE) )
3 | segs /n:_LrJ?a /2025 | 202021 |[D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (-FILE)
4 | 30 IMI-GFI:fiIZOZS - 2019-20 | [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE)
5| 755 lhmﬁ /3025 | 2018-19 | [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE)
6 | ssgr /J{J‘?\q /2025 2022-23 | [A] GOREGOAN SPORTS CLUB (E-FILE)
7 | srs /p-ma/zozs 2022 | [D] SUPREME LAKE VIEW BUNGALOWS PRIVATE LIMITED (E-FILE)
o | esa erlrJ?\d /20-25 2019-20 | [A] SAJJID AMIR KHAN
9 6552/&?4/2025 2018-19 | [A] SATIID AMIR KHAN
10 | oogs /Jml 12025 2017-18 | [D] SATIID AMIR KHAN (E-FILE)
1 GSBSIMTS:,I /2025 | 201819 | [D] SAJIID AMIR KHAN (E-FILE)
12 | oog7 /l\}I-{J?*IIZOZS 2019-20 | [D] SAJJID AMIR KHAN (E-FILE) ]
13| ee4 mrfjﬁd /2025 2015-16 | [A] SEETA NAYYAR
T . /J{j‘:‘ﬂ /2025 | 201415 | [D] GAYATRI DEVI JAIN
15 | o /MIE%ZOZS 2015-16 | [D] GAYATRI DEVI JAIN (E-FILE)
16 | 6724 IJ{& /2025 202122 | [A] SAMSARA SHIPPING PVT LTD
17 | 67 /pmq/zozs 2024-25 | [A] SANDEEP ARNUJ NARANG (E-FILE)
18] (o /nm 2005 | 201819 | [A] SARAYU KRISHNA KAMAT (E-FILE)
19 | e ﬂ\ml 2025 | 2022-23 | [A] SYKEN SURESH MEHTA
20| o /n-ftrj?quozs 2015-16 | [A] SHILPA DHARMENDRA KARIA

Assi;

Nt Registrari

£ 11-Dec-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF H BENCH FOR 15-DECE R-2025 (MONDAY)
BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
IN COURT ROOM 11
FIRSTAVAILABLE AM

St { Appeal Number Aii':rt' Assessee Name Remarks
4 1246 ﬂ\f&lzm‘s 2010-11 | [A] ICICI BANK LTD

2 | ys60 ,JB:' /2016 | 2010-11 | (D] ICICI BANK LTD

3 7027”:5?4 12016 | 2011-12 | [A11CICT BANK LTD

4 | 7292'&8:4/2016 2011-12 | [D] ICICI BANK LTD

5 | cag /nﬁa 12017 | 2012-13 | [A) ICICT BANKLTD

3 - ﬁfml 2017 | 201213 | [D] 1CICI BANK LTD

7| 1601 li\{Lrl?d /2019 | 201314 | [A] ICICI BANK LIMITED

8 | ,cs w2010 | 201314 | [D] M/S ICICT BANKLTD.

9 | 3300 /J& 12010 | 201415 |[A] 1CICI BANK LTD

10| 4144 ldm‘q 2019 | 201415 | D] ICICI BANK LTD.

11| 4ag7 IN{S:& 12025 | 201617 | [A] SHEEL DIAMOND EXPORTS PRIVATE LIMITED

12| 4008 INIE,‘:‘,' /2025 | 2013-14 | [D] TATA SONS PRIVATE LIMITED (E-FILE)

13 6758 /J{J?a 12024 | 201819 | [A] HINDUSTAN PETROLEUM CORPORATION LIMITED

14{ cres /53:4 12024 2017-18 | {A] HINDUSTAN PETROLEUM CORPORATION LIMITED

15 | A 4/MUM/2025 | 2018 F[Ili:I[NHé;sIDUSTAN PETROLEUM CORPORATION LIMITED (E-

16 | A s/muW20zs | 2017 | F[IﬂNHé;vousmN PETROLELIM CORPORATION LIMITED (E-

17| 4720 IJ& 12025 | 201415 | [A] RANJAN TALAKSHI VORA ((E-FILE SMC))

Assistant kegistrar

2-Dec-2025|




INCOME TAX APPELLATE TRIBUNAIL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

IN COURT ROOM 11

, SECOND AVAILABLE AM
Assmt.
Sd | Appeal Number Year Assessee Name Remarks
mA i
1 1536/MUM/2014 2009-10 |[A] SANOFI INDIA LTD
ITA ‘
2 | ye62/MuM2016 | 201 1-;2 [A] SANOFI INDIA LTD
3 ITA 2010-11 [A] SANOFI INDIA LTD ( FORMERLY KNOWN AVENTIS PHARMA
3189/MUM/2019 LTD) '
|4 ITA 2012-13 [A] SANOFT INDIA LTD, (FORMERLY KNOWN AS AVENTIS
3190/MUM/2019 PHARMA LIMITED)
_ ITA
5 | 3301/MUM/2010 | 201314 | [A] SANOFT INDIA LTD
ITA
6 3192/MUM/2019 2014-15 | {A] SANOFI INDIA LTD
ITA
7 3325/MUM/2019 2010-11 |{D] M/S SANOFT INDIA LTD
ITA
8 3328/MUM/2019 2012-13 | [D] M/S SANOFT INDIA LTD
ITA
| 9 3320/MUM/2019 2013-14 | [D] M/S SANOFI INDIA LTD
ITA
10 3330/MUM/2019 2013-14 | [D] M/S SANOFI INDIA LTD
11 ITA 2020-21 [A] THOMSON REUTERS INTERNATIONAL SERVICES PRIVATE
4941/MUM/2024 LIMITED (E-FILE) )
12 ITA 2021-22 [A] THOMSON REUTERS INTERNATIONAL SERVICES PRIVATE
6778/MUM/2024 |- LIMITED (E-FILING)
ITA . . .
13| 3172/Mum/2025 | 2017-18 | [A] NAZIM NOORDIN JIVANI ((E-FILE SMC))

A

AssiStint Registrar
w-Dec-202,

LY



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

'CAUSE LIST OF H BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER
IN COURT ROOM 11

SECOND AVAILABLE AM

Assmt. Assessee Name Remarks

S | Appeal Number Year

ITA

2asyMum/2017 | 2010-11 | [D] TATA AIG GENERAL INSURANCE CO. LTD

ImA

ITA
6012/MUM/2024 2021-22 | [A] SCHUECO INDIA PRIVATE LIMITED

A [A] TKIL INDUSTRIES PRIVATE LIMITED (FORMERLY KNOWN AS

4 6777/MUM/2024 2021-22 IRE‘Z[;NKRUPP INDUSTRIES INDIA PRIVATE LIMITED) (E-

A _
> | 3301/MUM/2025 | 201516 | [A] INDIAN OIL CORPORATION LTD

ITA
4640/MUM/2025

2015-16 [ [D] INDIAN OIL CORPORATION LTD. (E-FILED)




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF H BENCH FOR 18-DECEMBER-2025 (THURSDAY)
BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

IN COURT ROOM 11

SECOND AVAILABLE AM
Sd | Appeal Number A::t. Assessee Name Remarks
ITA
1 7376/MUM/2010 2006-07 |[[A] S.G. ASIA HOLDINGS { INDIA) P. LTD
ITA
2 4291/MUM/2011 2007-08 [A] S.G. ASIA HOLDINGS (I} P.LTD
ITA :
3 7102/MUM/2012 2008-09 | [A] 5.G. ASIA HOLDINGS (I) PLTD
ITA
4 1041/MUM/2014 2009-10 |[A] S.G. ASIA HOLDINGS (1) PLTD
ITA
5]. 4442/MUM/2015 2010-11 | [A] S.G. ASIA HOLDIGS (INDIA) P.LTD
ITA
6. 1644/MUM/2016 2011-12 }[A] S.G ASIA HOLDINGS (INDIA) P.LTD
' A '
7 4009/MUM/2024 2020-21 | [A} TRANSRAIL LIGHTING LIMITED
‘ - ITA '
8 1148/MUM/2025 2017-18 [ [A] SHAPOORJI PALLONII AND COMPANY PVT LTD
ITA
9 1149/MUM/2025 2013-14 | [A} SHAPOORJI PALLONJI AND COMPANY PVT LTD
| ITA .
10 | 1150/MUM/2025 2012-13 {[A] SHAPOORJII PALLONII AND COMPANY PRIVATE LIMITED
1 ITA 2012-13 D] SHAPOORJI PALLONJI AND COMPANY PRIVATE LIMITED (E-
1211/MUM/2025 FILE)
12 ITA 2013-14 {D] SHAPOORJI PALLONI AND COMPANY PRIVATE LIMITED (E-
. 1217/MUM/2025 FILE)
13 ITA 2017-18 [D] SHAPOORJI PALLONIT AND COMPANY PRIVATE LIMITED (E-
1218/MUM/2025 FILE)
Assi t Registrar

pve
A

-Dec-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 15-DECEMBER-2025 (MONDAY)

BENCHWILLNOTFUNCTION

Appeal Number

Assmt.
Year

Assessee Namte

Reamarks

SA 46/MUM/2025

2022-23

[A] SKY HIGH XXXIV LEASING COMPANY LIMITED

N

SA 44/MUM/2025

2022-2023

[A] LUNAR AIRCRAFT TRADING COMPANY 2 LIMITED

SA 45/MUM/2025

2022-2023

[A] LUNAR AIRCRAFT TRADING COMPANY LIMITED

ITA 1308/MUM/2025

2022-23

[A] SKY HIGH X200V LEASING COMPANY LIMITED (E-FILE)

ITA 1327/MUM/2025

2022-2023

[A] LUNAR AIRCRAFT TRADING COMPANY LIMITED (E-FILE)

Adjourmed

ITA 1328/MUM/2025

2022-2023

[A] LUNAR AIRCRAFT TRADING COMPANY 2 LIMITED (E-FILE)

+0

Nl o lb ] w

ITA 1859/MUM/2025

2022-23

[A] VS MSN 36118 CAV DESIGNATED ACTIVITY COMPANY (ROCA)

t4{ ol 28

“|ITA 1350/MUM/2025

2022-23

[A] YAMUNA AVIATION LEASING LIMITED (ROCA)

<O | o

ITA 1349/MUM/2025

2022-23

{A] JET AIR 17 LIMITED (ROCA)

ITA 1348/MUM/2025

2022-23

{A] GAL MSN 6072 & 6184 LIMITED ((RCCA))

11

ITA 1805/MUM/2025

2022-23

{A] PAAL JUPITER COMPANY LIMITED (ROCA)

12

ITA 1351/MUM/2025

2022-23

{A] FALGU AVIATION LEASING LIMITED

13

ITA 4733/MUM/2023

2021-22

[A] NETFLIX INTERNATIONAL B.V. ((ROCA))

14

A 4732/MUM/2023

2021-22

[A] NETFLIX.INC ((ROCA))

15

ITA 4576/MUM/2023

2020-21

{D] INDIAWIN SPORTS PRIVATE LIMITED (E-FILED)

16

ITA 6633/MUM/2024

2021-22

[A] BARCLAYS BANK PLC (E-FILF)

17

ITA 1158/MUM/2025

2008-09

{D] DZ BANK INDIA REPRESENTATIVE OFFICE (E-FILE)

18

[TA 1155/MUM/2025

2009-10

[D] DZ BANK INDIA REPRESENTATIVE OFFICE (E-FILE)

Ad{'oumed

19

ITA 1160/MUM/2025

2010-11

[D] DZ BANK INDIA REPRESENTATIVE OFFICE (E-FILE)

20

ITA 1161/MUM/2025

2014-15

[D] DZ BANK INDIA REPRESENTATIVE OFFICE (E-FILE)

22] 0126

21

CO 206/MUM/2025

2008-09

[A] DZ BANK INDIA REPRESENTATIVE OFFICE

22

CO 207MUM/2025

2014-15

[A] DZ BANK INDIA REPRESENTATIVE OFFICE

23

€O 208/MUM/2025

2009-10

[A] DZ BANK INDIA REPRESENTATIVE OFFICE °

24

o 209/MUM/2025

2010-11

[A] DZ BANK INDIA REPRESENTATIVE OFFICE

25

ITA 1239/MUM/2025

2019-20

[A] SPENCER STUART INTERNATIONAL B.V

26

ITA 1664/MUM/2025

2022-2023

[A] MAERSK TANKERS A/S (E-FILE)

A

Asl&%}‘}:cgimr
2~ 12-Dec-202
f




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF [ BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

IN COURTROOM 1

81 | Appeal Number A‘s,se:_t' Assessee ﬁame Remarks
1| 1681 /d& /2022 2017-18 | [A] JAGDEEP SINGH DHANOA

2| s /JB‘; /2024 | 201415 |[A] JEFFERIES SINGAPORE LTD (E-FILING)

3 | 2756 /J'E:,' /2024 | 2018-15 | [A] JEFFERIES SINGAPORE LTD (E-FILING)

4 | 1750 /wﬁa /2024 | 2017-18 | [A] JEFFERIES SINGAPORE LTD (E-FILING)

51 60 ﬂ:& /2024 | 201617 | [A] JEFFERIES SINGAPORE LTD (E-FILING)

6 { 2761 /MITU?JI /2024 | 201516 | [A] JEFFERIES SINGAPORE LTD (E-FILING)

B

Istant Reglstrar
1 -oec-zazsj




INCOME TAX APPELLATE TRIBUNAL, MUMBA]I BENCHES

CAUSE LIST OF I BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

IN COURTROOM 1
Srl | Appeal Number A$:'an: As Name Remaric
A
U | 2091/mum/2023 | 202021 | [A] RELIANCE JIO INFOCOMM USA INC.
ITA |
2 | 4ag9/MuM/2023 | 202122 | [A] RADISYS CORPORATION
A
3 4664/MUM/2024 2021-22 | [D] LRQA LIMITED (E-FILE)
ITA
4 | as65/MUM/2024 | 201415 | [D] LRQA LIMITED (E-FILE)

5 |CO 218/MUM/2025| 2014-15 |[A] LRQA LIMITED

6 |cO 219/MUM/2025| 2021-22 ] [A] LRQA LIMITED

7| 2116 il /2.025 201718 | [A] BANK OF AMERICA NATIONAL ASSOCIATION (E-FILE)
81 514 /rm/zozs 2017 | (D] BANK OF AMERICA NATTONAL ASSOCIATION (E-FILE)
9 | 5o0s /n:;AM /2025 | 2018-19 | [A] BANK OF AMERICA NATIONAL ASSOCIATION (E-FILE)
10 | 500 /bz':d /2025 | 2019-20 | [A] BANK OF AMERICA NATIONAL ASSOCIATION (E-FILE)
11 3146 ”E?,I /2025 | 2018 | (D] BANK OF AMERICA NATIONAL ASSOCIATION (E-FILE)
12 311%:& /2025 | 2019-20 | [D] BANK OF AMERICA NATIONAL ASSOCIATION (E-FILE)
13| 1o /ﬂ‘d /2025 | 201516 | [4] DEUTSCHE BANK AG (E-FILE)

Assistant Registra
Dec-zozdl




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 18-DECEMBER-2025 (THURSDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number A:;'T Assessee Name Remarks
ITA
1 7189/MUM/2018 2014-15 |[A] GE POWER INDIA LIMITED (STAY GRANTED) T
2 ITA 2015-16 [A] GE POWER INDIA LTD (FORMERLY KNOWN AS ALSTOM IND,
7858/MUM/2019 LTD) (STAY GRANTED)
ITA .
3 2148/MUM/2022 2019-20 | [A] PARAMOUNT PICT URES INTERNATONAL LTD. A d{. ou m@i
ITA ’ v
4 1027/MUM/2023 2020-21 |[[A] NOVARTIS AG 40
IT(ITA ] _ ]
5 1777/MUM/2025 2022-23 | [A] DIVYAKUMAR BHISHAM SAWILANI (E-FILF) Qq[ ot l26
IT(IT)A g : 5
6 1899/MUM/2025 2022-23 | [A] SWISS RE ASIA PTE LTD (E-FILE)
ITA
7 1928/MUM/2025 2019-20 [ [A] BIRLA CARBON U.S.A., INC (E-FILE)
8 ITA 2022-2023 [A] DSV AIR AND SEA HOLDINGS INC (AS A SUCCESSOR TO ]
1976/MUM/2025 AGILITY HOLDINGS INC) (E-FILE) J
&
Assistant Registrar]

12-Dec-2025(




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF ] BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM &
Sd | Appeal Number AYs:::.t. Assessee Name . Remarks
1 ITA 5020-21 | [A] PROCTER AND GAMBLE HOME PRODUCTS PRIVATE LIMITED (E-
4541/MUM/2024 FILED (ROCA))
ITA _
2 | 4e60/MUM/2024 | 2020-21 | [A] PROCTER & GAMBLE HEALTH LIMITED (ROCA))
3 - ITA 2021-2027 | FA] PROCTER & GAMBLE HOME PRODUCTS PRIVATE LIMITED (E-FILE
6447/MUM/2024 (ROCA))
ITA
4| 4571/MUM2024 | 2020-2021 [ [A] VALMET FLOW CONTROL PRIVATE LIMITED (E-FILE (ROCA))
ITA _
5 4909/MUM/2024 2020-21 | [A] RELATIDNSHIP PROPERTIES PRIVATE LIMITED (E-FILE (ROCA))
Ima , -
6 | 2408/MuM/2025 | 2018-2019 | [A] BHAGAWATI M JAIN (E-FILE)

p i

i

¢ Registrar
2-Dec-2025]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF ) BENCH FOR 16-_DECEMBER—292§ ({TUESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8
Srl | Appeal Number A;:'::’ Assessee Name Remarks
ITA
i 1240/MUM/2014 2009-10 | [A] PROCTER & GAMBLE HOME PRODUCTS LIMITED
1 TmA
2| 4101 IMUM/2014 2007-08 | [A] PROCTER & GAMBLE HOME PRODUCTS LTD
3 |ITA575/MUM/2015§ 2010-11 |[A] PROCTER & GAMBLE HOME PRODUCTS PLTD
ITA
4 1231/MUM/2015 2010-11 | [D] PROCTER & GAMBLE HOME PRODUCT LTD
ITA
5 2876/MUM/2015 2008-09 | [A] PROCTER & GAMBLE HOME PRODUCTS P.LTD
ITA
6 2476/MUM/2022 2018-19 | [A] JAGUAR LAND ROVER INDIA LIMITED ({ROCA))
A [A] NORTONLIFELOCK SOFTWARE SOLUTIONS PVT LIMITED (NSSPL)
7 2520/MUM/2022 2018-2019 [(EARLIER KNOWN AS SYMANTEC SOFTWARE SOLUTIONS PRIVATE
LIMITED) ((ROCA))
ITA '
8 1 as01 /MUM/2024 2020-21 | [A] PETROFAC ENGINEERING INDIA PRIVATE LIMITED ((ROCA))
9 ITA 2021-22 [A] MATRIX PUBLICITIES AND MEDIA INDIA PRIVATE LIMITED (E-
6773/MUM/2024 FILING (ROCA))
. ITA
10 6782/MUM/2024 2021-22 | [A] UBER INDIA SYSTEMS PVT LTD
A ‘ -
11 6938/MUM/2024 2021-22 |[A] RELA'I'IONSHIP PROPERTIES PRIVATE LIMITED (E-FILING (ROCA))

u&:ﬂeﬂsﬂw
o~ [12-Dec-2025|



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENQHEE

CAUSE LIST OF J BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM &

5n

Appeal Number

Assmt,
Year

Assessee Name

ITA 6050/MUM/2024

2021-22

[A] ROTHSCHILD & CO INDIA PRIVATE LIMITED (E-FILING)

ITA 6767/MUM/2025

2022-23

[A] ROTHSCHILD & CO INDIA PRIVATE LIMITED (E-FILE}

ITA 4605/MUM/2024

2020-21

[A] MAJESCO SOFTWARE
[FILE (ROCA)) '

AND SOLUTIONS INDIA PRIVATE LIMITED (E-

ITA 5910/MUM/2024

AY 2021-22

[A] PALL INDIA PRIVATE LIMITED (E-FILE (ROCA))

ITA 6628/MUM/2024

2021-22

[A] MONSTER ENERGY INDIA PVT LTD ((ROCA))

th

nt Registrar
12-Dec-2025|

JNCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF ] BENCH FOR 18-DECEMBER-2025 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8

srl

-Appeal Number

Assmt. .

Year

Assessee Name

Remarks

ITA 1162/MUM/2014

2009-10

[A] V2 TECH VENTURES PLTD

ITA 2281/MUM/2015

2010-11

[A] MSPL LTD

w M

ITA 1548/MUM/2016

2011-12

[A] MSPL LTD

F

ITA 4557/MUM/2023

2014-2015

fA] NIPRO CORPORATION, JAPAN

ITA 4579/MUM/ 2024

- 2020-21

[A] WATSON PHARMA PRIVATE LIMITED ((ROCA))

ITA 6793/MUM/2024

2021-22

[A] WORLEY SERVICES INDIA PVT LTD(PREDECESSOR COMPANY
WORLEY INDIA PVT LTD) ((ROCA))

ITA 1995/MUM/2025

2018-19

[A] OGD SERVICES HOLDINGS LIMITED

Ass

Registran

4~ 12-Dec-2025




E TAX APPE RIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 15-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8

Srl | Appeal Number A;::":‘ Assessee Name Remarks
1| era1 /MITJ}:a /2024 | 2021-22 |[A] LINK ADMINISTRATION SERVICES PVT LTD

2 4ssymnu?4 j2025 | 2012 |ID]M/SESSAR POWER GUIARAT LIMITED (E-FILE)

3 | CO246/MUM2025| 2009  |[A] ESSAR POWER GUIARAT LIMITED

4 [CO247/MUM/2025| 2012 | [A] ESSAR POWER GUIARAT LIMITED

5 | 4353 /n:m /2025 | 2009 | [D]M/S ESSAR POWER GUIARAT LIMITED (E-FILEy

6 5462/MIB:4 /2025 | 201718 | [A] DEVANAND AMARNATH PARKAR (E-FILE (SMC))

7 3621 /I\}l-li_-l!l\vl /2025 2014-15 | [D] MADHUSUDAN M JANI HUF (E-FILE (SMC))

8 | 297 ,MITU‘:I /2025 | 2015-16 | [D] GLENMARK PHARMACEUTICALS LIMITED

9 | 3901 /aﬁw /2025 | 2016-17 | [D] GLENMARK PHARMACEUTICALS LIMITED (E-FILE)

A

Assi £ Registrar
2-Dec-2025]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8
Appeal Number A$::‘rt' Assessee Name ' . Remarks
5sgo/pm/2gz4 2020-21 | [A] GN HEARING INDIA PRIVATE LIMITED
6120 ,ﬂ‘w /2024 | 202122 | [A] DATAMATICS GLDBAL SERVICES LIMITED
4872/!‘:-{1‘:112024 2020-21 | [A] GETINGE MEDICAL INDIA PRIVATE LIMITED (E-FILE)
3882'IM"U‘:,| /2024 | 201314 | [D] AMBUIA CEMENTS LIMITED (E-FILED)
137_U/p}:l|:a?u|/2024 2016-17 | [D] ACC LIMITED (E-FILING)
1374/MM2024 | 201415 | [D] ACC LIMITED (E-FILING)
4014 /NIl.IL}AM /2025 | 2015716 | [D) ACC LIMITED (E-FILE)
4016/MUMy2025 | 201619 | [D] ACC LIMITED (E-FILE)
€O 197/MUM/2025 [ 2018-19 | [A] ACC LIMITED
CO 198/MUM/2025 | 2015-16 |[A] ACC LIMITED

o 7 2-ee.2028




INCOME TAX APPELIATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE PAWAN SINGH,‘JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8
st | Appeal Number Af::f Assessee Name Remarks
TTA
1 2357/MUM/2022 2018-19 |[A] GRASIM INDUSTRIES LIMITED
2 |ITA 880/MUM/2023 | 2015-20 |[A] GRASIM INDUSTRIES LIMITED
3 |ITA 865/MUM/2024 | 2021-22 |[D] GRASIM INDUSTRIES LIMITED (E-FILED)
ITA
4 4173MUM/2024 2020-21 {f«] GRASIM INDUSTRIES LIMITED
TA
5 5860/MUM/2024 2021-22 |[[A) GRASIM INDUSTRIES LIMITED
ITA
6 6756/MUM/2024 2021-22 | [A] GAMMON INDIA LIMITED
ITA
7 | eregmumy2024 | 202122 |[A] KAIROS PROPERTIES PVT LTD
8 |ITA 197/MUM/2025| 2017-18 |[A] LAJAYEMS JEWELLERS PRIVATE LIMITED {E-FILING (SMC))
ITA
9 | agg0mumy202s | 202122 | [A] CG POWER AND INDUSTRIAL SOLUTIONS LIMITED (E-FILE)
IT(TP)A ] ]
10 7000/MUM/2025 2016-17 | [D] M/S AEGIS LIMITED (E-FILE)
nt Registrar‘

12-Dec-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 18-DECEMBER-2025 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
. AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8

sn | Appeal Number | "o Assessee Name Remarks

1| 318 IM"UQ /2018 2014-15 | [A] COLGATE PALMOLIVE (INDIA) LTD
2| g0 /MILTJ?vvzow 2015-16 | [A] COLGATE PALMOLIVE (INDLA) LTD,

3 [ITA617/MUM/2022| 2017-18 | [A] COLGATE-PALMOLIVE (INDIA) LIMITED

4| 3371 /n{&/zozz 2018-19 | [A] COLGATE-PALMOLIVE (INDIA) LIMITED

5 | 1343 /n»ll-a.rﬁa/zozz 2018-19 | [A] DOW AGROSCIENCES INDIA PVT LTD

6 | 2340mumy2022 | 201718 | [A] DOW AGROSCIENCES INDIA PVT LTD

7 | s140 IMIE\*I/ZOZ 4 | 201516 |[D] JSW STEEL COATED PRODUCTS LIMITED

8 | oya3 /MIB:‘,‘ /2024 | 2016 [[D]ISW STEEL COATED PRODUCTS LIMITED

9 | CO258/MUM/2024 | 2015-16 |[A] JSW STEEL COATED PRODUCTS LIMITED

10 | CO 257/MUM/2024 | 2016-17 |[A] JSW STEEL COATED PRODUCTS LIMITED

U | eraymumyz024 | 202422 |[A] EVONIK INDIA PRIVATE LIMITED (E-FILING)
12| cent ;ﬂﬁ 12024 | 292122 | [A] FENGYUAN INDIA PRIVATE LIMITED (E-FILE)
13| e /Mrlr.l?'l j2024 | 2021:22 | AT AMBIT CAPITAL PRIVATE LIMITED

14| 4o /J{J‘:‘l /2025 | 200809 | [D] BP INDIA PVT LTD (E-FILE)

15 | CO 274/MuM/2025 | 200809 | [A] BP INDIA PVT LTD

16 | 4o /nmvzozs 2011-12 | [D] BP INDIA PVT LTD (E-FILE)

17 | CO 276/MUM/2025 | 2011-12 |[A] BP INDIA PVT LTD

18| 031 /pml /2025 | 201718 | [A] LINTAS INDIA PRIVATE LIMITED (E-FILE)

nt Registra

" | 12-Dec-202




INCOME TAX APPELLATE TRIBUNAL, MUMBA] BENCHES

CAUSE LIST OF SMC BENCH FOR 15-DECEMB

IN COURT ROOM 11

FIRST AVAILABLE AM

2025 (MONDAY)
BEFORE HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

s

Appeal Number

Assmt.

Year

Assessee Name

Remalfks

ITA
6464/MUM/2024

2020-21

[A] A ONE SIZING WORKS (E-FILE)

ITA
998/MUM/2025

2006-07

[A] MOHD SHAFI ISAMAIL MERCHANT (E-FILING)

A
3854/MUM/2025

2011-12

[D] DILIP KANUBHAI RAVAL (E-FILE)

ITA
4415/MUM/2025

2009-10

[A] NIRAJ PRAVINCHANDRA DOSHI

. ITA
5190/MUM/2025

2018-19

[A] ASHOK KARUSAG BOKDE

‘ ITA
5237/MUM/2025

2019-20

[A] AUDIO VISION INDIA PVT LTD

ITA
6597/MUM/2025

2008-09

[A] SAR INTECH PRIVATE LIMITED

TTA
6601/MUM/2025

2007-08

[A] PURNIMA NANDU NAVANI

ITA
6602/MUM/2025

2021-22

[A] VISHNU JANARDHAN SHIROLKAR MAHAJAN WADY TRUST

10 |

TTA
6603/MUM/2025

2015-16

[A] VISHNU JANARDHAN SHIROLKAR MAHAJAN WADY TRUST

11

ITA

2018-19

[A] BHARAT HAREKRISHNA SAHOO (E-FILE)

6629/MUM/2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 16-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

IN COURT ROOM 1

Assmt.

Srl | Appeal Number Year ASsessee Name Remarks
1 1968 IMIL’I‘VI /2025 | 200910 | [D] KRUTI SANDEEP SHAH (E-FILE)
o A 702021 | [A] EVERSHINE GREENS CO-OPERATIVE HOUSING SOCIETY LTD
5309/MUM/2025 (E-FILE) |
3 | 5343 /Jlm,l /2025 | 2018-19 | [A] ANIL KUMAR GANG (E-FILE)
41 coe nflm 12025 | 2010-11 | [A] ASHISH GIRISH JAIN (E-FILE)
5 a0 lhm‘ 12025 | 2013-14 | [A] ASHISH GIRISH JAIN (€-FILE)
6 | ca30 /J{J?’l 12005 | 2017-18 | [A] DIAMOND BUILDERS (E-FILE)
7| sag /I‘HJ?VI /20'25 2019-20 | [A]MR. ANIL KUMAR NUNNA
8 | ceos /Jm /2025 | 2019-20 | [A] SAMIR ASHOK PRABHUDABHOLKAR (E-FILE)
o | 5549 /&m'l /2025 | 2015-16 | [A] NADEEM MOHAMMED IQBAL PATNI
110 6504 /Mr& 12025 | 202021 | [A] BELLA VISTA CO GPERATIVE HOUSING SOCIETY LIMITED
11 8460/MrlrJ;|\Vl /2025 | 201112 | [A] PRITT PRAVIN KAPADIA

Assi

A

nt Registrar
v 12-Dec-2025]




| ET PELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

IN COURT ROOM 1

Assmt.

Srl | Appeal Number Year ~ Assessee Name Remarks
1| 6 IMH; 12025 | 201213 |[A] SHRI BHARAT NAVINCHANDRA GALA

2 | agro /rﬁ,‘ﬂ 12025 | 2015-16 | [A] OMPRAKASH RAMSURAT YADAV (E-FILE)

3| 477 /I\}“TJ?‘,I /2025 | 201314 |TA] VISHNULAXMI SILK MILLS (E-FILE)

4 | ag50 /'rHJ?«I /2025 | 2011-12 | [A] SMT. JABERBEN GAMANBHAI DESAI

5 | se20 /nm 12025 | 201415 | [A] RSVA & CO (E-FILE)
6 5621-/MIB:‘4 2025 | 201920 [A] SUNIL KAMLASHANKAR DUBEY (E-FILE)

7| 5086 lw{{,ﬁ 12025 | 2016-17 | [A] PRIVANKA NISHAD PAWAR (E-FILE)

8 | 7404 IMHU?,l 12025 | 201617 | [A] PRIYANKA NISHAD PAWAR (E-FILE)

widh

Assi t Registrar

1 12-Dec-2025



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 18-DECEMBER-2025 (THURSDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number A:Z':rt' Assessee Name Remarks
ITA ~
1| 4883/MUM/2025 | 2015-16 | [A] ABA GOVIND GAONKAR‘ (E-FILE) i
ITA :
2 | 4911/MUM/2025 2017-18 | [A] MEGHA ADITYA PAWASKAR (E-FILE)
ITA
3 | 4g22/MuM/2025 | 201314 | [A]MAX MEDIA TECHNOLOGIES PRIVATE LIMITED
ITA
4 | s356/MuM/2025 | 201415 [A] SHUBHAM REALTY
5 | 5359/MuM/2025 | 2017-18 | [A] POOJA DEVELOPERS | Adioun el
6 ITA A.Y.2020- | [A] AMBIKA CO-OPERATIVE HOUSING SOCIETY LIMITED (E- ~N
5458/MUM/2025 21 [FILE) to
ITA
7 5465/MUM/ 2025 2009-10 | [A] SHEETAL DUSANE (E-FILE) n3-02-26
ITA
8 | 5024/MUM/2025 2010-11 | [A] PARAG DUSANE (E-FILE)
ITA
9 | 4434/MUM/2025 | 2015716 | [D] FUTURESCAPE TECHNOLOGIES PRIVATE LIMITED (E-FILE)
10 ITA 5017-18 | [A] LATE CHANCHAL HIRALAL SHAH (REPRESENTED BY LEGAL
6349/MUM/2025 HEIR ROHIT HIRALAL SHAH)
11 ITA 2019-20 | [A] SHREE MANGIRISH CO-OPERATIVE HSG LTD. <

5936/MUM/2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND MISCELLANEQUS APPLICATIONS

FOR 15-DECEMBER-2025 (MONDAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
N Assmt :
Appeal Number Yoar |Assessee , . Bench | Remarks
IA | 3397 | MuM | 2018 | 2007 |a] THE BOARD OF CONTROL FOR CRICKET IN INDIA B
ITA | 3398 | MUM | 2018 | 2538 [{A] THE BOARD OF CONTROL FOR CRICKET IN INDIA , B
Ima [ 3399 | MuM | 2018 | 2207 [{A] THE BOARD OF CONTROL FOR CRICKET IN INDIA ‘ B
A | 3400 | mum | 2018 | 208" 1] THE BOARD OF CONTROL FOR CRICKET IN INDIA B
BEFORE SHRI SANDEEP GDSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM
Appeal Number Ar;:‘:‘ Assessee Bench | Remarks
ITA | 3008 | MUM | 2025 20119& [D] RELIANCE INDUSTRIES LIMITED (E-FILE) D E-FILE
ImA | 3985 | Mum | 2025 | 2% | D] RELIANCE INDUSTRIES LIMITED (E-FILE) D E-FILE
ITA_| 4374 | MUM | 2025 | 2005 {[D] RELIANCE INDUSTRIES LIMITED (E-FILE) D E-FILE
Co | 173 | Mum | 2025 2%3' [A] RELIANCE INDUSTRIES LIMITED ‘ o]
co | 174 | Mum | 2025 201}‘3' [A] RELIANCE INDUSTRIES LIMITED _ D

BEFORE SHRI OM PRAKASH KANT, ACCOUNTANT MEMBER
AND SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER

CLARIFICATION MATTERS
AT 2.30 PM
Appeal Number Q:‘;’:‘*- Assessee Bench | Remarks
ma | 2173 | Mum [ 2025 | 2020 |0y aarr ananTRAO PAWAR (E-FILE) A efile
21

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Court Room 8
Virtual Hearing AT 2,30 PM Webex ID 26426321450 Password 2025
. Appeal Number #::';'t' Assessee : Bench | Remarks
A | 1397 [ MuM | 2023 | 2913 Yia] BanK OF INDIA I
ImA | 1549 | Mum | 2023 { 203 Iipy wys mank oF InDIA 1

i Registrar

=Dac-2025
-



INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 16-DECEMBER-2025 (TUESRAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2.30 PM.

si Appeal Number A::::' Assacsan Bench Remarks

1 SA 154 MUM 2025 2022-23|[A] RAVI OMPRAKASH AGRAWAL D

2 SA 135 | MUM | 2025 [2023-24([A] RAVI OMPRAKASH AGRAWAL D

3 IFA 3559 MUM 2025 |2022-23|[A] RAVI OMPRAKASH AGRAWAL (E-FILE) D E-FILE
4 ITA 3560 MUM 2025 12023-24|[A) RAVI OMPRAKASH AGRAWAL (E-FILE) D E-FILE

5 ITA. 4945 MUM | 2025 {2022-23|[D] RAVI OMPRAKASH AGRAWAL (E-FILE) D EFILE
6 ITA< | 4546 MUM 2025 |2023-24|[D] RAVI OMPRAKASH AGRAWAIL. (E-FILE)} D E-FILE
7 co | 262 | MUM | 2025 [2022-23}[A] RAVI OMPRAKASH AGRAWAL (E-FILE) D E-FILE
8 cO 263 MUM | 2025 |2023-24|[A] RAVI OMPRAKASH AGRAWAL (E-FILE) D E-FILE

BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND SHRI ANIKESH BANERJEE, JUDICIAL MEMBER
- . L de® S0y JPART HEARD MATTERS AT 2.30 PM°

sd Appeal Number A::am:_ Assessee Bench Remarks

1 ITA 1392 MUmM 2024 12012-13|[A] KANAKIA SPACES PRIVATE LIMITED E

2 OA | 1393 | MUM | 2024 |2016-17[[A] KANAKIA SPACES PRIVATE LIMITED E

3 ITA 1394 MUM 2024 [2614-15|[A] KANAKIA SPACES PRIVATE LIMITED E

4 ITA 1395 MUM | 2024 |2018-19|[A] KANAKIA SPACES PRIVATE LIMITED E

3 ITA 1396 MUM 2024 |2019-20|[A] KANAKIA SPACES PRIVATE LIMITED " E

6 ITA 1397 MUM 2024 | 2015-16[A) KANAKIA SPACES PRIVATE LIMITED E

7 ITA 1398 | MUM | 2024 [2017-18]{[A] KANAKIA SPACES PRIVATE LIMITED E

8 ITA 1399 | MUM | 2024 [2013-14|[A] KANAKIA SPACES PRIVATE LIMITED E

9 ITA 1631 MUM 2024 12019-20|[D] KANAKIA SPACES REALTY PVT, LTD. (E-FILING) E E-FILING
10 | A | 1632 | UM | 2024 |2018-19][D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E E-FILING
11 ITA 1633 MUM | 2024 [2017-18{[D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E E-Filing -
12 ITA 1634 MUM 2024 [2016-17|[D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E E-FILING
13 ITA 1635 MUM 2024 |2015-16|[[D] KANAKIA SPACES REALTY BVT. LID. (E-FILING) E E-FILING
14 ITA 1636 MUM 2024 | 2014-15([D] KANAKIA SPACES REALTY PVT, LTD. (E-FILING) E E-FILING
15 ITA 1637 | MUM | 2024 |2013-14{[D] KANAKIA SPACES REALTY PVT, LTD.'(E-FILING] E E-FILING
16 ITA 1638 | MuMm | 2024 }2012-13)[D] KANAKIA SPACES REALTY PVT. LD, (E-FILING) E E-Filing

BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI OM PRAKASH KANT, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM

sd Appeal Number A:::‘:‘ Assessea ‘ - Bench Remarks
1 ITA 198 MUM 2025 |2014-15([D] ASTRA EXIM PVT LTD {E-FILING) A E-FILING
2 ITA 230 MUM 2025 [2016-17 [D] ASTRA BEXIM PVT LTD {E-FILING} A E-FILING
3 Co 108 MUM 2025 [2014-15{[A] ASTRA EXIM PVT LTD A

Assistgnt Registrar.

2-Dec-2025
o,

e



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
_ STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDEN;I'
AND SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

PART HEARD MATTERS
Set Appeal Number Avomt: | Assessee Bench | Remarks |
AY
1 | ITA | 4393 | MUM | 2024 | 2020- |[A] SIEMENS AKTIENGESELLSCHAFT (E-FILED (ROCA}) I ggg)
21
AY
2 | TTA | 6728 | MUM | 2024 | 2021- |[A] SIEMENS AKTIENGESELLSCHAFT (E-FILING} I e-filing
2
BEFORE SHRI AMXT SHUKLA, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER
PART HEARD MATTERS
. AT 2.30 PM
s Appeal Number ‘,z'::' Assessee Bench | Remarks
1 f A | 660 | Mum | 2025 | 297 (1a) samara Jan ASSOCTATES P
2 | ma | 66t | mum | 2025 | 2013 |(a] camaRt JANT ASSOCIATES : F
3 ma | 662 { MuM | 2025 | 20L% Jra) samans JaNT AssoCIATES - F
4 | ma | es3 | mum [ 2005 | 295 |ja) saBart Jant associaTes : F
5 ) T | 664 | Mum | 2025 | 235 |1A] SABARI JANT ASSOCIATES _ F
6 | ma [ ses | muM | 2025 | 2007 fA] SABAR JANT ASSOCIATES F
7 | 1 | 66 | MuM | 2025 | 2317 ([A] SABARI JAIN ASSOCIATES F
& | TA | 667 | MUM | 2025 | 2008 ifa) samart saIn associaTES ‘ : F
BEFORE SMT. BEENA PILLAI, JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
AT 2.30 PM
s Appeal Number ¢::':‘t' Assesseoe ‘ Bench Remarks -
1 A" | 4257 | mum | 2025 2’-}195' [D] SAHYADRI AGENCIES LIMITED (E-FILE) G E-FILE
BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND SHRI RAJ KUMAR CHAUHAN, JUDICIAL MEMBER
PART HEARD MATTERS
AT 2.30 PM
Assmt.

Sl Appeal Number Year |Assessee Bench | Remarks
1 | ra | 3909 | mum | 2025 2‘;"'10' [D] ASIAN PAINTS LIMITED (E-FILE) A E-FILE
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
AT 230 PM
sr Appeal Number f,::’r"t' Assessee ' ‘ Bench Remarks
1 | TA | 3922 | MyM | 2025 | 2015 |[D] DR D Y PATIL EDUCATIONAL ACADEMY (E-FILE} , D E-FILE

‘f\.mﬁl\




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

BEFORE HON'BLE JUSTICE {RETD.) € V BHADANG, PRESIDENT
AND SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS™ "
AND MISCELLANEOUS APPLICATIONS

FOR 18-DECEMBER-2025 (THURSDAY)

PART HEARD MATTERS
sH Appeal Number “::'::' Assessee Bench | Remarks
1 | 1A {5150 | MuM | 2025 | 2922 |1a] zaraH RAFIQUE MALI I

BEFORE SHRI OM PRAKASH KANT, ACCOUNTANT MEMBER
AND SHRI RAHUL CHAUDHARY, JUDICIAL MEMBER
A o “7wr - [PART HEARD MATTERS AT 2.30 PM,
SrlA Appeal Number A‘sfs;t. Assessee Bench | Remarks |
t | sa | 118 | Mmum| 2025 22%1199 [A] TATA CHEMICALS LIMITED H
2 | sA | 119 | mum | 2025 2027i°' [A] TATA CHEMICALS LIMITED H
PART HEARD MATTERS
AT 2.30 PM

s Appeal Number A:::':‘ Assessea Banch | Remarks
L | 1A | 1558 | MuM | 2014 [ 2909 |ga) TATA cHEMICALS LTD H
2 | ma | 2151 mum | 2014 2009 |[] TATA CHEMICALS LTD H
3 | ma | 1522 ) mum/ 2015 | 210 1) TATA cHEMICALS LTD H
4 | ma | 1762 | Mum ] 2015 20111“ [D] TATA CHEMICALS LTD H
5 | 1A | 1480 | Mum | 2016 | 25! |[D] TATA CHEMICALS LTD H
6 | mA | 1589 | mum | 2016 | 2011 [A] TATA CHEMICALS LTD H
7 | Ta | 1946 | Mum | 2017 | 255" IfA] TATA CHEMICALS LTD _H
8 | 1ma | 472 [ Mum | 2018 | 2213 1) TATa cHEMICALS LTD H
5 | mA ] 2833 | Mum | 2019 | 205+ \1a) TATA CHEMICALS LTD H
10 | ITA | 1200 { mum | 2021 201176' [A] TATA CHEMICALS LTD. H
1| A | 1279 | Mum [ 2023 | 208 |1A] TATA CHEMICALS LIMITED H
12 | A | 4013 | Mum | 2024 20221“ [A] TATA CHEMICALS LIMITED H

A

Assigtant Régistrar
2-Dec-2025

-



